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 cepting  donations  upto  Rs.  3  to  Rs.  5
 lakhs  for  admission  to  medical  colleges
 and  Rs.  50-75  thousand  for  admission  to
 engineering  colleges  and  so  on.  This
 tentamounts  to  commercialisation  of  edu-
 cation  and  deprives  admission  to  other
 deserving  candidates.

 |,  therefore,  urge  upon  the  Central
 Goverment  to  look  into  the  matter  and
 ensure  that  only  deserving  candidates
 get  admission  in  professional  course.
 The  practice  of  charging  capitation  fees
 should  strictly  be  done  away  with.

 (viii)  Need  to  take  steps  to  solve  the
 drinking  water  problem  in
 Ajmer,  Rajasthan

 [Translation]
 PROF.  RASA  SINGH  RAWAT  (Ajmer):

 Mr.  Deputy  Speaker,  Sir,  |  would  like  to
 draw  the  attention  of  the  House  on  the
 following  matter  of  public  importance
 under  Rule  377.

 Like  all  other  parts  of  Rajasthan,  the
 city  of  Ajmer  and  Ajmer  district  are  facing
 acute  shortage  of  drinking  water.  Due  to
 scanty  rainfall  and  uncertain  monsoon  in
 last  few  years  and  drought  situation  and
 going  down  of  water  level  in  wells  and
 ponds,  the  position  of  availability  of  dink-
 ing  water  in  Ajmer,  Beawar,  Naseerabad,
 Kishangarh,  Vijay  Nagar  and  Pushkar
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 On  such  occasions  the  problem  of  drink-
 ing  water  becomes  more  acute.  |,  there-
 fore,  urge  the  Central  Government  to
 complete  the  Bisalpurਂ  Project  on  a  war-
 footing  to  meet  this  basic  human  need  of
 drinking  water.  The  Central  Government
 should  get  it  completed  with  a  special
 grant  for  this  purpose  without  delay.
 Along  with  that  they  should  also  launch  a
 special  campaign  for  digging  deep  bore
 wells  to  solve  the  problem  of  drinking
 water.
 DEMANDS  FOR  GRANTS  (General)

 1991-92—Conid,
 MINISTRY  OF  INDUSTRY—Contd.

 [English]
 12.49  hrs.

 MR.  DEPUTY  SPEAKER:  The  House
 shall  now  take  up  further  discussion  on
 the  Demands  for  Grants  of  the  Ministry  of
 Industry.  Shri  Yaima  Singh  Yumnam  to
 continue  his  speech.  Shri  Yaima  Singh
 Yumnam  (inner  Manipur):  Mr.  Deputy
 Speaker  Sir,  |  made  my  observations  on
 national  policy  on  industries  yesterday.  |!
 shall  now  devote  my  time  in  respect  of
 the  necessity  of  the  development  of  in-
 dustries  in  Manipur.

 Manipur  is  a  very  nich  State  क  raw-
 matenals  for  the  establishment  of  a  pap-
 er  mill.  There  is  plenty  of  bamboo  avaii-
 able  in  the  vast  forest  areas  in  Manipur
 So  there  is  every  prospect  for  large  scale
 Production of  paper  in  that  area  if  a
 paper  mill  is  established.

 Plenty  of  bamboo  is  wasted,  withou!
 using  it.  So,  |  would  like  to  propose  to
 the  Govemment  to  install  or  to  establish
 a  paper  mill  there.

 ॥  was  in  1972  that  the  Government  of
 Manipur  proposed  to  the  Central  Govern-
 ment  for  setting  up  of  a  paper  mill  there
 |  was  in  the  Ministry  at  that  time,  in  the
 then  Government.  We  came  to  meet
 Madam  Prime  Minister,  late  Shrimat
 Indira  Gandhi.  She  almost  agreed  to  the
 feasibility  report  submitted  to  her  and  she
 wanted  to  give  the  Letter  of  Intent.  The
 Minister  of  State  who  was  looking  after

 the  Industries  Ministry  at  that  time  was

 even  asked  to  give  the  Letter  of  Intent
 to

 the  Govemment  of  Manipur.  The  Minister
 of  State  who  was  looking  after  Industries
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 Ministry  was  one  Shri  M.  Choudhury.  He
 was  interested  in  installing  that  paper  mill
 in  his  area  so  that  his  cause  for  election
 may  be  promoted.  Thus,  he  snatched
 away  our  right  for  that  paper  mill  and  he
 got  installed  that  paper  mill  in  his  area.
 The  raw  materials  for  that,  are  being
 supplied  from  Manipur  in  the  form  of
 bamboo  chips.  Little  quantity  of  bamboo
 chips  is  being  supplied  and  so  it  does  not
 serve  the  interest  of  Manipur.  Therefore,
 |  would  request  the  Government  through
 you,  Sir,  that  the  Central  Government
 should  take  up  the  proposal  to  install  or
 establish  one  paper  mill  industry  in
 Manipur.

 Now,  |  would  come  to  another  very
 important  matter.  Manipur  is  famous  for
 handloom  industries  and  loin-loom  indus-
 tries.  The  products  of  handloom  and  loin-
 loom  industries  are  very  much  in  demand
 even  in  foreign  countries  like  Japan,
 America,  UK,  etc.  At  other  places  also,
 there  is  a  great  demand  for  these  pro-
 ducts  of  Manipur.  ॥  is  famous  all  over  the
 world.  But,  due  to  lack  of  patronage  from
 the  Central  Government,  such  small
 scale  industries  are  almost  dead.  These
 products  earn  foreign  exchange  also.  Re-
 ally,  there  is  a  great  demand  from  out-
 side  the  country,  for  these  products  of
 Manipur.  Now,  my  plea  is  for  the  patron-
 age  from  the  Central  Government  to  see
 that  the  small  scale  industries  in  Manipur
 get  assistance  so  that  a  large  number  of
 people  can  be  employed  there.

 Lastly,  |  would  like  to  request  the
 Government  through  you,  Sir,  that—when
 such  small  States  like  Manipur  have  no
 domestic  resources  and  have  no  enough
 funds  to  fund  all  these  small  scale  indus-
 tries  which  depend  mostly  on  the  grants
 and  aids  from  the  Central  Government—
 they  should  give  more.  funds  to  such
 small  States,  without  going  into  the  pro-
 portional  distribution  system.  It  is  not
 beneficial  to  the  small  States  because
 the  small  States  depend  on  the  substan-
 tive  aid  from  the  Central  Government.

 While  selecting  sites  for  establishing
 sugar  factories  also,  political  considera-
 tions  prevail  and  that  is  why  the  failure  of
 the  existing  sugar  factory  at  Kabowakch-
 ing  in  Manipur.
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 That  is  why  there  was  the  failure  of
 cement  factory  in  Manipur.  The  previous
 Government  belonged  to  the  Congress
 (1)  party.  ”  selected  the  site  for  sugar
 factory  to  suit  the  wishes  of  the  Members
 elected  from  that  area.  That  is  why  the
 site  was  selected  for  the  sugar  factory
 where  there  was  no  land  suitable  for
 cultivating  the  sugarcane.  There  is
 enough  land  available  in  hilly  areas
 where  plenty  of  sugarcane  can  be
 planted.  The  selection  of  the  site  was  a
 mistake  because  of  political  considera-
 tions.

 MR.  DEPUTY  SPEAKER:  Mr.  Singh
 ‘virtually  six  minutes  were  at  your  dispos-
 al.  But  you  have  taken  more  time.  There
 are  other  people  who  have  to  speak.

 SHRI  YAIMA  SINGH  YUMNAM:  Sir,  |
 am  not  arguing  on  that  point.  My  last
 request  to  the  Central  Government
 through  you  is  that  special  consideration
 must  be  given  to  the  small  States  like
 Manipur  in  the  eastern  most  part  of  the
 country  because  they  are  backward.  With
 these  words,  |  conclude.

 MR.  DEPUTY  SPEAKER:  Mr.  Rajaram
 Shankarrao  Mane.  He  is  not  there.  (/nter-
 ruptions)  Then,  Mr.  Sukh  Ram  from  Con-
 gress.
 [Translation]

 SHRI  CHHEDI  PASWAN:  Please  allow
 us  to  speak  (interruptions)
 [English]

 MR.  DEPUTY  SPEAKER:  There  is  a
 system  here.

 [Translation]
 Business  of  the  House  is  conducted

 under  a  system.
 [English]

 There  is  no  discretion.

 [Transiation]
 SHRI  CHHED!I  PASWAN:  Yesterday,

 only  one  Member  from  Janata  Dal  spoke.
 (interruptions)
 [English]

 MR.  DEPUTY  SPEAKER:  Mr.  Paswan,
 there  are  some  mistakes  here  and  there.
 You  will  have to  adjust  to  such  things.
 But  nobody  will  be  denied  the  oppor-
 tunity.

 Now,  Mr.  Sukh  Ram.
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 friends  have  pointed  out  one  thing  here
 that  the  present  Govemment  has
 launched  an  assault  on  the  public  sector.

 1  believe  that  we  are  not  against  the
 public  sector.  The  Public  Sector  has
 been  provided  adequate  protection  dur-
 ing  42-43  years  of  independence  and
 undoubtedly the  production  has  also  in-
 creased  because  of  this.  Upto  last  year  a
 sum  of  about  As.  99315.0  crores  was
 invested  in  the  public  sector  and  |  believe
 it  must  have  crossed  Rs.  10100  crores
 by  now.  |  admit  that  in  some  areas  there
 must  have  been  something  wrong,  but
 today  we  have  to  think  of  the  returns  that
 the  Goverment  is  getting.  -  there
 is  a  retum  of  Rs.  3781  crores  but  the  net
 profit  is  only  Rs.  881  crores  out  of  that.
 Can  the  country  make  progress in  this
 manner?  Howsoever  prosperous  a  coun-
 try  might  be  it  cannot  afford  to  receive
 such a  meagre  retum  from  such  a  heavy
 investment.  There  are  proposals  that  out
 Rs.  101000  crores,  equity  amounting to
 Rs.  2,500  crores  would  be  offered  to  the

 could  be  made

 (General)  1991-92

 like  to  congratulate the  Government  for
 taking  such  bold  steps.  {  would  like  to
 request  my  friends  who  are  making  long
 speeches and  delivering  sermons, to  give
 suggestions to  solve  the  financial  prob-
 lems  facing  the  country.  If  the  present
 Government has  adopted  a  wrong  policy
 they  should  give  suggestions  for  indus-
 trialisation

 We  betded 2 have  introduced  a  package  of
 measures  including  that  of  devaluation  of

 our  currency.  tt  will  help  liberalise  trade

 Finally,  |  would  like  to  make  a  submis-
 sion  to  you.  So  far  as  my  State  Himachal
 Pradesh is  concemed,  it  is  a  beautiful
 State,  but  it  is  a  hilly  state  studied  with

 submission  and  today  also  |  would  like  to
 submit  to  this  august  House,  through

 ay  ।  ।  :"
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 been  really  disheartened  and  the  policies
 adopted  by  the  Government  now  would
 have  been  adopted  by  him  ten  years
 earlier.  Therefore,  |  make  a  submission
 to  all  the  Members  of  this  House  that
 they  can  come  to  Power  in  the  name  of
 religion,  backwardness,  and  on  the  basis
 of  caste.  But  may  |  know  from  them  as  to
 what  are  their  economic  policies?  May  |
 know  the  policies  on  the  strength  which
 they  came  to  power  at  the  centre?  Let
 them  bring  the  poor  and  backward  clas-
 ses  to  Parliament.  We  have  no  objection
 to  that.  Are  they  going  to  share  poverty
 of  people  or  see  that  the  country  makes
 90a०  by  raising  its  wealth?  In  this
 way  can  they  save  the  present  of  the
 country?  If  they  want  to  make  a  prosper-
 ous  and  strong  India,  they  shall  have  to
 make  sacrifices  so  that  the  future  of  the
 country  is  made  strong  for  next  hundred
 years.  ।  -  क  this  country  only  where  our
 attention  remains  fixed  on  the  elections
 and  we  are  worried  how  to  fetch  rore
 votes,  how  can  we  keep  people  happy
 ...(Interruptions)

 [English]
 MR.  DEPUTY  SPEAKER:  The  time

 SHRI  SUKH  RAM:  |  will  wind  up  within
 two  three  minutes.  Shri  Mane  was  ab-

 MR.  DEPUTY  SPEAKER:  But  that

 good.  Especially the  policy  of  liberalisa-
 tion  in  industry  and  other  programmes
 are  highly  laudable.  |  am  supporting
 these.  |  hope  the  people  who  want  to
 make  the  country  stronger  would  also
 support these  policies
 [English]

 MR.  DEPUTY  SPEAKER:  Shri  De-
 vegowda.  Please  conclude  your  speech
 within  time.  After  ten  minutes,  |  will  ring
 the  bell.  You  should  understand that  you
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 will  have  another  five  more  minutes  to
 complete  your  speech.  Because,  there
 are  many  Members  who  want  to  speak.

 SHRI  H.D.  DEVEGOWDA  (Hassan):
 Sir,  from  our  Party  |  am  only  one
 Member  who  is  going  to  participate  in  the
 debate.  At  least  be  generous  for  our
 Party.

 MR.  DEPUTY  SPEAKER:  You  will  be
 counted  as  the  Member  of  the  hon.
 House.

 SHRI  H.D.  DEVEGOWDA:  At  the  out-
 set,  |  would  like  to  thank  you  for  giving
 me  an  opportunity  to  participate  in  the
 Demands  for  Grants  for  the  Ministry  of
 Industry.

 Sir,  the  Industrial  Policy  and  the  Trade
 Policy  have  been  simultaneously  an-
 nounced  by  the  new  Government  with  a
 sole  object  of  boosting  our  production,  to
 eam  foreign  exchange  and  also  to  see
 that  our  foreign  exchange  requirements
 are  met  to  clear  our  debts.  This  is  one  of
 the  major  issues  where  we  are  forced  to
 go  before  the  IMF.  |  do  not  want  to  go
 into  the  major  consequences  that  are
 going  to  take  place  on  account  of  New
 Industrial  Policy  because  of  the  paucity
 of  time.  ।  |  can  get  some  time,  |  will
 elaborate  the  implications  of  the  New
 industrial  Policy.  But  unfortunately,  your
 goodself  has  already  indicated  me  about
 the  time.  So,  |  will  stick  on  to  the  time
 that  has  been  indicated  to  me:  You  may

 riate  incentives,  institutions  and  _  infras-
 tructural  investments.”

 Sir,  |  want  to  ask  the  Govemment
 whether  such  facility  has  been  provided
 in  the  industrially backward  areas.  This  is
 one  of  the  moot  points  that  |  would  like  to
 ask  the - to  consider.  So, !
 want  to  know  whether  any  infrastructural
 facility  has  been  provided  in  the  States  or



 273  Demands  For  Grants  SRAVANA  31,  1913  (SAKA)  Memands  For  Grants  274
 (General)  1991-92

 |  am  only  trying  to  concentrate  on  Kar-
 nataka  by  using  this  platform  because
 unfortunately  the  time  is  so  short  that  |
 have  no  other  option  except  to  try  and
 highlight  the  issues  that  are  related  to
 Karnataka—I  want  to  point  out  certain
 things.

 Sir,  about  the  infrastructural  facilities,  |
 would  like  to  ask  the  Central  Government
 as  to  what  type  of  infrastructural  facilities
 they  have  got  for  developing  industries  or
 for  developing  a  particular  area  and  for
 enthusing  the  entrepreneurs  for  going
 there?

 Sir,  unfortunately,  in  Karnataka,  the
 three  major  components—Highways,
 Broadgauge  and  the  power  sector-
 —which  are  necessary  for  industrial  de-
 velopment  are  totally  neglected  since
 1947.  My  sister  Shrimati  Basava  Rajes-
 wari  may  not  mistake  me  if  |  make  any
 allegation.  |  do  not  want  to  comment  on
 their  existence  here  but  the  way  in  which
 these  matters  have  been  dealt  with  so
 callously  forced  me  to  comment  some-
 thing  about  them.  |  want  to  quote  some
 of  the  developments  that  took  place
 there.  How  Karnataka  has  been  treated?
 On  the  last  occasion  also,  |  tried  to  quote
 this.  So  far  as  the  development  of  High-
 ways  in  Karnataka  is  concerned,  it  is
 lowest  in  the  country.  The  Gauge  conver-
 sion  is  also  one  of  the  lowest  in  the
 whole  country.  Out  of  10,000  Km  for
 Broadgauge  conversion,  only  about  210
 Km  has  been  converted  in  Kamataka.
 Hardly  in  five  districts,  broadgauge  con-
 nection  is  there,  out  of  the  total  19
 districts.  How  can  you  talk  of  industrial
 development  by  creating  infrastructure?
 All  these  laudable  talks  are  only  sermons
 and  it  is  not  going  to  help  the  industrially
 backward  area  in  Karnataka.

 Sir,  about  power  sector,  |  want  to
 quote  how  things  have  been  totally  ig-
 nored  regarding  this  sector.

 |  would  try  to  concentrate  on  the  power
 sector.  Last  time,  casually,  |  mentioned
 about  the  investment  that  had  been
 made  in  the  power  sector.  |  would  like  to
 mention  that  as  far  as  thermal  power
 production  is  concerned,  Karnataka  here
 it  was  neglected  through  it  has  been
 Classified  as  a  developed  States.  |  do  not
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 know  who  has  classified  Karnataka  as  a
 developed  State.  What  are  the  norms
 and  the  guidelines  to  come  to  such  a
 conclusion  that  Karnataka  is  one  of  the
 developed  States?  |  am  giving  you  an  All
 India  figures.  The  thermal  power  produc-
 tion  in  the  country  is  like  this:  Gu-
 jarat—3633  MW:  West  Bengal—3096
 MW;  Maharashtra—5975  MW;  these  are
 the  developed  States.  The  under-de-
 veloped  States,  according  to  their  clas-
 sification  are:  U.P.—6625  MW;
 M.P.—5583  MW:  Karnataka—2070  MW.

 What  for  have  we  come  here?  ।  want
 to  ask  my  Karanataka  friends,  what  for
 have  we  come  here.  |  have  come  here
 only  to  get  some  emoluments  or  certain
 privileges.  |  wouid  like  to  ask  my  sister  to
 rise  above  party  lines  and  fight  the  battle.
 |  do  not  want  to  toierate  it  any  more.  The
 party  is  no  ccnsideration.  We  should
 come  out  of  the  party  matter  and  fight  for
 the  cause  of  Karnataka  how  we  are
 going  to  develor  it.

 Out  of  19  districts,  hardly  Mysore  and
 Bangalore  are  the  two  districts  where
 thermal  power  industries  have  come  up.
 If  this  is  the  state  of  affairs,  how  can  you
 develop  it?  What  is  the  infrastructure
 they  have  mace;  what  is  the  infrastruc-
 ture  they  want  te  provide  for  the  indust-
 rial  development,  for  inviting  foreign  capi-
 tal,  inviting  equity,  etc.,  |  do  not  want  to
 enter  into  this  controversy  of  foreign  capi-
 tal  at  this  stage.

 Now  |  want  to  quote  from  the  Industrial
 Policy  Document  on  page  5,  para  15.  It
 reads  as  follows.

 “Today  the  State  has  other:  instru-
 ments  of  intervention,  particularly
 fiscal  and  monetary  instruments.
 The’  State  also  commands  the
 bulk  of  the  nation’s  savings.
 Banks  and  financial  institutions
 are  under  State  control.  Where
 State  intarvention  is  necessary,
 these  instruments  will  prove  more
 effective  and  decisive.”

 Why  |  have  quoted  this  is  only  to
 strengthen  my  argument  how  the  invest-
 ment  has  been  made  by  various  financial
 institutiong  which  are  under  the  control  of
 Central  Govt.  in  Karmataka  for  its  de-
 velopment.  |  would  like  to  draw  your
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 attention  to  the  investment  that  has  been
 made  by  1081.  In  the  Seventh  Five  Year
 Plan,  Karnataka  has  been  placed  in  the
 eighth  place.  |  am  just  telling  you  be-
 cause  Karnataka  has  been  classified  as
 a  developed  State.  We  MPs  from  Kar-
 nataka  has  got  some  advantage  for  our
 development.  What  about  Karnataka  de-
 velopment?

 SMT.  BASAVA  RAJESWARI  (Ballary):
 Karnataka  is  very  much  dependent  on
 idle  power.  As  on  today,  there  is  an
 acute  shortage  of  power.  Mr.  Devegowda
 was  the  Minister  of  PWD  and  Power  for
 a  long  time  over  there.  Why  should  he
 blame  us  here?  (interruptions)

 SHRI  11.0.  DEVEGOWDA:  ।  welcome
 healthy  criticism  by  my  sister.  What  15  the
 contribution  made  by  the  Central  Govern-
 ment?  What  is  the  capital  that  has  been
 invested  by  the  Central  Government?  It
 is  not  in  the  hands  of  the  State  sector.
 What  is  the  money  that  has  been  in-
 vested  for  power  production  in  the  coun-
 try?  Kamataka  has  been  neglected  very
 badly.  Karnataka  has  been  given  Rs.  801
 crores  whereas  Gujarat  has  been  given
 Rs.  1442  crores,  Punjab—Rs.  1639
 crores,  Tamilnadu—Rs.  200  crores.
 U.P.—Rs.  303  crores.  Madhya
 Pradesh—Rs.  2660  crores  and  West
 Bengal—Rs.  1249  crores.

 |  would  like  to  ask  a  question:  ७  this
 decision  the  making  of  the  State  Govern-
 ment  or  the  Central  Government?

 1  will  try  to  draw  the  attention  of  the
 Honourable  House  how  the  financial  in-
 Stitutions  have  also  treated  the  Karnataka
 State.  The  IDBI  and  others  are  institu-
 tions  where  the  savings  of  this  country
 are  invested.  The  various  financial  institu-
 tions  invest  money  for  the  industrial  de-
 velopment  of  the  country.  So  far  as  the
 08  is  concemed  the  investment  is  only
 about  Rs.  1334  crores  whereas  in  Tamil
 Nadu  it  is  Rs.  2524  crores,  in  Uttar
 Pradesh  it  is  Rs.  -  crores  and  in
 Gujarat  it  is  Rs.  3,030  crores.

 ।  am  saying  all  this  because  |  want

 everybody  to  open  their  eyes  so  far  as
 kamataka  is  concerned.  We  have  not
 come  here  to  while  away  our  time.

 in  the  Seventh  Plan,  the  Industrial
 Finance  Corporation  has  invested  only
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 Rs.  343  crores  in  Karnataka  whereas  in
 the  other  States  it  is  much  more.  |  would
 have  had  no  grouse  if  the  other  parts  of
 the  country  are  to  be  developed.  But
 while  making  such  investments  the  other
 areas  should  not  be  neglected  and  all
 areas  should  be  treated  on  par  with  the
 other  developed  States.  That  is  all  |  want
 to  emphasise.

 Under  the  Industrial  Finance  Corpora-
 tion,  Tamil  Nadu  is  given  Rs.  354  crores,
 Uttar  Pradesh  gets  Rs.  1615  crores,
 Gujarat  gets  Rs.  497  crores  whereas
 karnataka  gets  hardly  Rs.  237  crores.

 Now  |  come  to  IDBI.  These  are  all  the
 institutions  from  where  the  money  is
 going  to  be  provided  for  various  industrial
 development  projects.  Karnataka  gets
 only  Rs.  11.98  crores  wehreas  West
 Bengal  gets  Rs.  237  crores.  |  can  give
 several  instances.  it  is  a  long  list.  |  tried
 to  collect  the  information,  just  to  substan-
 tiate  my  argument.  |  do  not  want  to  come
 without  any  proper  material  to  this  house
 at  my  disposal.  That  is  my  habit.  And  my
 sister  Smt.  Basava  Rajeswari  tried  to
 pounce  on  me.  In  fact,  |  fought  the  battle
 on  the  same  issue  and  |  had  resigned
 my  ministership.

 These  are  the  core  sectors.  For  any
 industry  or  for  agricultural  development.
 or  for  any  development  power  and  irriga-
 tion  are  core  sectors.  |  staked  my  politi-
 cal  career  and: |  resigned.  You  know
 what  happened  in  Karnataka.  |  do  not
 want  to  say  anything  more  to  my  sister.
 That  is  why  |  am  quiet  for  sametime
 because  politics  and  power  are  not  so
 important.  We  have  come  here  as  peop-
 le's  representatives.  We  have  to  do  jus-
 tice  to  them.

 The  UTI  gave  RAs.  1332  crores  for
 Maharashtra  whereas  Karnataka  got  only
 Rs.  217  crores.  in  LIC,  under  the  Gener-
 al  insurance  they  have  invested  very  little
 sum.  |  can  go  on  quoting  figures  tor  the
 information  of  the  Honourable  House.

 Sir,  why  |  am  trying  to  highlight  these
 things  is  to  show  how  the  infrastructural
 facilities  have  been  provided  so  far  as
 the  so-called  industrial  development  to
 boost  the  exports—to  earn  foreign  ex-
 change  and  get  rid  of  the  so-called  exter-
 nal  debt—is  concerned.
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 One  other  point  |  would  like  to  men-
 tion.  You  talk  of  NRis.  Yesterday  Shri  E.
 Ahmed  and  Shri  K.P.  Reddaiah  were
 having  an  argument  and  counter  argu-
 ment  |  was  just  listening,  sitting  क.  the
 back  benches.  |  was  anxious  to  listen  to
 the  speeches  of  the  hon.  members,  be-
 cause  |  am  a  new  comer.  |  want  to  just
 enlighten  my  self  by  hearing  to  our
 friends.

 |  do  not  want  to  balme  the  NRIs.  |  do
 not  want  to  blame  any  entrepreneurs
 who  wanted  to  come  to  help  us.  in  the
 hour  of  our  need.  We  are  in  a  difficult
 stage.  1:00  not  want  to  blame  unneces-
 sarily.  You  and  myself  are  aware  of
 many  things.  One  of  the  giants  of  the
 public  sector,  the  Mangalore  Chemicals
 and  Fertilizers  was  handed  over  to  an
 NRI  for  a  paltry  sum  of  Rs.  13  crores.
 Sir,  how  this  has  happened?  This  project
 was  started  in  1969.  Out  of  the  total
 investment  of  Rs.  75  crores,  Karnataka
 State  Investment  Development  Corpora-
 tion  invested  about  Rs.  3  crores:  Kar-
 nataka  State  Cooperative  Marketing  Fed-
 eration  invested  about  Rs.  3  crores;  Kar-
 nataka  Agro  Industries  Corporation  in-
 vested  Rs.  1.5  crores  and  the  public
 shares  was  Rs.  13  crores.  IDBI,  LIC  and
 other  banking  institutions  invested  about
 the  remaining  Rs.  55  crores.  This  project
 has  come  into  production  by  1969.  The
 total  accumulated  loss  is  Rs.  55  crores.
 165  acres  of  vacant  land  attached  to  this
 unit  will  cost  about  Rs.  200  crores.  Today
 the  cost  of  the  entire  unit  will  be  about
 Rs.  400  crores.  |  want  to  know  as  to  how
 many  organisations  came  forward  to  take
 up  this  so-called  unit,  which  is  working
 under  loss.  |  demand  that  the  whole
 mattar  should  be  probed  by  the  CBI.
 Who  are  ‘responsible  for  these  things?
 Sir,  IFFGO  and  KRIBCO,  cooperative
 institutioris,  and  RCF,  which  is  one  of  the
 other  public  sector  companies,  have
 come  forward  to  take  up  this  project.  The
 State  has  not  considered  the  offer  made
 by  these  three  organisations.

 One  NRI,  who  had  invested  only  about
 Rs.  13  crores  in  this  project  had  tried  to
 take  over  the  control  of  this  project  and
 he  had  become  the  Chairman  of  that
 unit.  Earlier  senior  5  officers  were
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 there.  |  want  to  know  as  to  how  this  unit
 had  incurred  loss.  |  would  like  to  know
 the  truth.  |  once  again  demand  that  the
 whole  matter  should  be  probed  by  CBI.  |
 do  not  want  to  attribute  any  motive  to
 NRis  unless  the  matter  is  proved  other-
 wise.

 The  following  projects  are  pending  be-
 tore  the  Government  for  the  last  five
 years  for  clearance.

 1.  Sivasamudram  Seasonal  Power
 Project.

 2.  Bhadra  Right  Bank  Canal  Power
 House  Additional  Unit.

 3.  Sarpadi  Barrage  Hydro  Electric  Pro-
 ject.

 4.  Katla  and  Paina  Diversion  Scheme.
 5.  Super  Thermal  Project  at  Man-

 galore.
 |  request  the  Members  belonging  to

 Karnataka  State  to  join  with  me  in
 pressurising  the  Government  of  India  to
 clear  these  projects  early.

 Sir,  the  2400  MW  Super  Thermal
 Power  Project  at  Mangalore  is  a  part  of  a
 protocol  which  was  signed  between  India
 and  Russia  during  Mr.  Gorbachev's  visit
 in  late  1989.  The  work  on  this  Rs.  5000
 crores  project  was  expected  to  begin  in
 full  steam  within  months  of  the  signing  of
 the  protocol.  But  it  has  not  seen  the  light
 of  the  day  so  far.  Why?  Who  is  respons-
 ible  for  this?

 Now  |  will  come  to  new  industries
 which  were  proposed  to  be  taken  up  in
 Karnataka.  The  foundation  stone  for  the
 Vijayanagar  Steel  Plant  was  laid  by  late
 Shrimati  Indiraji  in  1971.  In  these  twenty
 years,  from  1971  to  1991.  |  would  like  to
 know  the  amount  of  money  that  has
 been  invested  for  the  development  of
 major  industries  in  this  country.  More
 than  Rs.  60000  crores  have  been  in-
 vested.  At  that  time  this  project  was
 costing  only  about  Rs.  2,000  crores.  ।
 want  to  know  from  the  Minister  as  to  why
 it  has  not  been  implemented.

 Sir,  about  six  months  back,  Karnataka
 has  proposed  to  take  up  this  project
 under  joint  sector.  Even  this  is  pending
 before  the  Government  for  the  last  six
 months.  Even  this  has  not  been  cleared
 so  far.  A  person  who  has  come  forward
 to  involve  in  this  new  proposal  of  taking
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 up  this  project  under  Joint  Sector,  is  he
 expected  to  come  and  crease  the
 Government  of  India’s  machinery  at  vari-
 ous  levels?  |  am  not  interested  who  is
 going  to  be  associated  with  this  Joint
 Sector.  Let  A,B,C,  D  or  X,Y,Z  be  given
 the  opportunity  to  participate  in  this  Joint
 Sector.  But,  |  am  only  interested  to  see
 that  this  project  is  cleared  immediately.
 Otherwise,  the  cost  escalation  will  go  up
 and  the  whole  thing  will  furiner  come  to  a
 standstill  stage.

 Sir,  you  are  sitting  in  the  exalted  Chair
 and  t  am  standing  here  to  speak.  This  is
 only  a  God  given  opportunity  for  us.  We
 should  all  come  together  irrespective  of
 the  party.  All  the  28  Members  should
 fight  for  the  cause  of  the  State  of  kar-
 nataka  and  see  that  the  injustice  that  has
 been  done  in  the  last  forty  years  would
 be  undone  otherwise  we  2!i  should  bend
 our  heads  in  shame.

 |  want  to  say  something  about  Manga-
 lore  Refinery.  We  used  to  read  in  the
 newspapers  that  it  had  been  sanctioned.
 What  happened  to  that?  Wien  it  is  going
 to  be  started?  At  what  stage  is  it  pend-
 ing?  |  urge  upon  the  Government  of  India
 to  see  that  the  work  is  started  immedi-
 ately.

 The  other  issue  is  ‘Liquified  Natural
 Gas  Terminal  at  Mangalore.  Discussions
 have  been  held  by  the  State  Authorities
 with  GAIL  Officials  and  an  indication  had
 been  given  that  setting  up  a  6  million
 tonne  capacity  terminal  is  justified  on
 techno-economic  considerations.  Establ-
 ishment  of  a  LNG  termina!  at  Mangalore
 is  therefore  essential  -for  the  establish-
 ment  of  an  LNG  based  power  project
 which  can  be  set  up  quickly  to  add  power
 generation  capacity  in  the  State.  Of
 course,  the  gas  terminal  would  also  help
 the  industrial  development  of  the  coastal
 region.  Subsequently  the  gas  from  the
 terminal  could  be  transported  through
 pipelines  to  other  potentiai  industrial  cen-
 tres  in  the  State,  where  rich  mineral
 resources  are  available,  exploitation  of
 which  has  not  been  so  far  possible.  ”

 this  project  is  going  to  be  sanctioned, it  is
 going  to  help  the  coasta:  districts  like
 South  Canara  and  North  Canara  for  fast
 growth  and  development  of  industries.
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 The  other  projects  pending  before  the
 Government  of  India  are  (i)  Proposed
 Scheelite  benefication  project  at  Hutti
 Gold  Mines;  (ii)  Extension  of  Mysore
 Paper  mills  Forestry  Research  Project
 from  five  years;  and  (iii)  Foreign  Collab-
 oration  with  Messers  Yokagova  Electric
 Corporation,  Japan  for  the  manufacture
 of  process  control  Instruments.

 The  other  issue  pending  with  the
 Government  of  India  is  growth  Centres.
 Three  districts  have  been  identified
 namely  Hasan,  Raichur  and  Dharwar.  A
 notification  has  been  issued.  What  hap-
 pened  to  this?  What  happened  to  these
 growth  centres.  When  are  they  going  to
 be  started?

 My  last  point  is  about  Agro-based  in-
 dustries  and  food  processing  complexes.
 We  are  producing  tea,  coffee,  cashew-
 nut,  oilseeds,  cotton,  sea  food  etc.  Does
 it  require  any  foreign  money  or  hard
 currency?  Does  it  require  any  technical
 know-how  from  abroad?  Can  we  not
 invest  money?  Can  we  not  support  these
 industries  by  taking  advantage  of  the  raw
 materials  that  is  available.  Why  these
 areas  have  been  neglected,  ।  am  unable
 to  understand.

 Thie  ८  the  first  time  that  a  South
 Indian  has  become  the  Prime  Minister  of
 this  country.  |  have  the  highest  regard  for
 Shri  P.V.  Narasimha  Rao  Jee  who  is  one
 of  the  veteran  politicians  and  freedom
 fighter.  At  least  during  his  tenure  as
 Prime  Minister,  |  hope  injustice  done  to
 kamataka  will  be  set  right  to  a  larger
 extent.

 With  this  belief,  |  would  like  to  thank
 the  Chair  for  giving  me  an  opportunity  to

 MR.  DEPUTY  SPEAKER:  Now,  the
 names  are  given  like  this.  According  to
 the  strength  of  the  party,  the  names  are
 called  but  there  is  a  system  also  for  the
 names  to  be  called.  Now,  the  next
 speaker  is  BJP’s  Prof.  Prem  Dhumat.
 The  next  will  be  Shri  Chhedi  Paswan,
 then  Shri  Suraj  Mandal  and  then  Shrimati
 Basavarajeswari.  Like  this  it  goes  on.
 Why  |  said  this  is  so  that  the  Members
 can  have  their  lunch.  Now  |  am  calling
 Prof.  Dhumal  to  speak.
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 [Translation]
 PROF.  PREM  DHUMAL  (Hamirpur) :

 Mr.  Deputy  Speaker,  Sir,  we  are  discus-
 sing  the  Industrial  policy  and  the  De-
 mands  for  Grants: of  the  Ministry  of  In-
 dustry.  On  this  historic  occasion  when  we
 are  making  a  departure  from  the  policies
 laid  down  by  the  great-  leader  Nehruji,
 and  change  is  a  sign  of  life,  |  would  like
 the  Ruling  party  to  admit  that  the  earlier
 policies  were  wrong  and  that  is  why  a
 change  has  been  brought  about  in  the
 industrial  policy.

 |  would  like  to  cite  an  example  here
 about  the  earlier  policies.  According  to
 Economic  Industries  Service  Survey  the
 Government  expenditure  in  1950  was
 Rs.  950  crore  which  was  10  per  cent  of
 the  total  budget.  In  1991-92  it  rose  to  Rs.
 1,84,000  crore  which  was  31.7  per  cent
 of  the  budget.  On  the  one  hand  the
 Government  says  that  the  non-plan  ex-
 penditure  must  be  curbed  where  as  on
 the  other  hand  the  figures  contradict  this
 theory.  Similarly  in  1950  we  used  to
 export  goods  worth  Rs.  610  crore  where-
 as  goods  worth  Rs.  650  crore  were
 imported.  We  are  yet  to  compile  the
 figure  of  1991-92.  But  according  to  the
 figures  of  1990-91  we  export  goods
 worth  Rs.  32,500  crore  and  import  goods
 worth  Rs.  43,100  crore.  The  price  index
 has  shot  up  from  76  points  in  1980  to
 217  points.  Similarly  the  price  index  of
 coal,  petrol,  electricity  and  other  things
 have  registered  an  abnormal  increase.
 The  price  index  of  a  petrol  which  was  65
 in  1985  rose  to  170  in  1990-91.  One  can
 guess  what  would  happen  in  1991-92
 after  the  devaluation  of  rupee.  Similarly,
 the  price  index  of  electricity  was  78  in
 1980.  It  rose  to  210  in  1990-91.  That  of
 coal  was  77  and  it  shot  up  to  232  in
 1990-91.  India  occupies  second  position
 in  the  world  so  far  as  the  population  is
 concemed  but  it  occupies  156th  place
 when  we  look  at  the  Gross  National
 Product  and  the  per  capita  Income.
 Therefore,  |  would  like  to  submit  that  the
 Ruling  party  should  muster  enough  cour-
 age  to  say  that  the  past  policies  were
 wrong  and  they  are  changing  them  for
 the  better.  We  would  welcome  it.

 The  industrialists,  should  work  like
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 Trustees  and  there  should  be  workers
 participation  in  Management.  This  is  es-
 sential  for  the  workers.  This  would  also
 prevent  situations  where  the  trade  unions
 exploit  the  mill  owners.  If  the  Industrial-
 ists  become  trustees,  the  situation  can
 improve.  Wages  will  have  to  be  linked
 with  production  if  workers  participation  in
 management  is  to  be  made  successful.
 There  is  need  to  encourage  small  indus-
 tries  along  with  big  industries.  The  potter.
 smith,  carpenter  and  weaver  who  work  in
 the  villages  must  be  encouraged  so  that
 the  demand  for  their  goods  may  क-
 crease.  |  would  urge  the  Government  to
 ensure  that  their  goods  are  popularised
 through  the  electronic  media  i.e.  the
 Radio  and  Television,  free  of  cost.  There
 is  need  to  set  up  fruit  based  industries.
 Lot  of  fruits  are  produced  in  hilly  areas.
 Himachal  Pradesh  is  one  of  the  biggest
 fruit  producers  but  the  State  Government
 cannot  cope  with  the  production  and  set
 up  fruit  based  industries  within  its  limited
 resources.  Centre  should  pay  attention  in
 this  direction  and  set  up  these  industries
 so  that  people  may  get  employment.

 One  thing  which  is  being  observed
 these  days  is  that  corruption  and  ineffi-
 ciency  has  increased  in  the  Public  Sector
 whereas  the  private  sector  is  flourishing.
 Those  engaged  in  the  private  sector  in
 the  same  trade  are  earning  lot  of  profit
 as  compared  to  the  public  sector.  What
 are  the  reasons  behind  it?  One  of  the
 reasons  may  be  that  you  appoint  politi-
 cians  suffering  defeat  in  the  elections,  as
 the  Chairmen  and  Vice-Chairmen  of  the
 public  sector  undertakings  or  may  be  that
 the  persons  who  have  been  appointed  to
 these  posts  are  not  adequately  qualified.
 Therefore  |  would  suggest  that  a  com-
 mon  pool  of  National  mayagement  may
 be  constituted  wherein  the  talent  of  pri-
 vate  as  well  as  the  public  sector  is
 pooled  together.  This  will  not  only  benefit
 our  private  sector  but  also  the  Public
 sector.  We  would  be  able  to  have  good
 Managers.

 Mr.  Deputy  Speaker,  Sir,  factories  and
 industries  are  mushrooming  near  the
 cities,  pollution  is  increasing  and  there  is
 always  a  danger  of  accidents  like  the
 Bhopal  Gas  tragedy.  Therefore  my  sub-
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 mission  is  that  when  licensing  system
 has  been  relaxed  at  least  some  condi-
 tions  should  be  imposed  on  the  new
 industries  particularly,  making  a  provision
 of  these  being  set  up  far  away  from  the
 cities.  Those  who  are  willing  to  set  up
 industries  in  the  backward  areas  and  the
 hilly  areas  they  should  be  provided  sub-
 sidy.  A  sub-industrial  area  should  be  set
 up  outside  the  cities  for  industries  man
 ufacturing  poisonous  chemicals  and
 which  are  hazardous  in  nature  so  that
 incidents  like  the  Bhopal  Gas  tragedy
 could  be  averted  and  people  remain
 safe.

 Research  and  development  should  be
 as  it  is  essential  for  industrial

 development  and  modernisation.  One  of
 my  friends  said  just  now  that  the  Govern-
 ment  should  not  spend  its  energies  on
 the  promotion  of  hotel  industry  and  tour-
 ism  and  it  should  be  handed  over  to  the
 private  sector.  For  example  if  we  com-
 pare  the  margin  of  profit  between  the
 Government  run  hotels  and  the  private
 owned  hotels  we  would  come  to  know
 the  difference.  Government  hotels  are
 running in  heavy  loss.  With  regard to  the
 hilly  areas  |  would  like  to  add  that  the
 tribals  should  be  provided  employment
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 Similarly,  there  is  ample  potential  for
 promotion  of  tourism  in  Himachal  Prad-
 esh  but  we  do  not  get  any  special
 assistance  in  this  field  to  develop  the
 tourism  industry.  The  Centre  should  pro-
 vide  assistance  on  a  priority  basis  for  the
 purpose.

 Mr.  Deputy  Speaker,  Sir,  the  Centre
 always  discriminates  with  Himachal  Prad-
 esh  and  consequently  no  heavy  industry
 has  been  set  up  in  the  State.  There  is
 tremendous  potential  for  electronics  in-
 dustry  in  the  State  but  no  attention  has
 been  paid  to  it  so  far.  |  would  like  to  cite
 an  example  in  this  regard.  Inspite  of
 repeated  reminders  by  the  State  Govern-
 ment  to  construct  two  kilometres  of  broad
 gauge  line  between  Kalka  and  Par-
 wanoo,  which  is  a  big  industrial  town,  no
 attention  has  been  paid  to.  it.  |  would
 therefore  urge  the  Railways  Ministry  to
 expedite  the  work  and  extend  the  broad
 gauge  line  for  two  km.  only;  because  if  it
 is  not  done  how  would  the  Government
 be  able  to  make  the  backward  areas
 progress.  How  would  these  areas  de-
 velop?  Similarly,  the  work  of  Nangal-
 Talwara  railway  line  had  been  started
 way  back  in  1973.  Not  even  14  kilo-
 metres  of  the  track  has  been  completed
 so  far.  Only  As.  2  crore  have  been
 released  in  this  budget  for  this  Rs.  100
 Crore  project.  Now  you  can  yourself  im-
 agine  as  to  how  much  land  can  be
 acquired  and  how  much  track  can  be  laid
 with  this  amount.

 The  Central  excise  duty  on  some
 goods  has  been  increased  and  not  re-
 duced.  Thus  the  goods  have  become
 costlier.  For  instance  if  an  item  used  to
 be  sold  for  Rs.’  60  now  it  is  ‘sold  for
 Rs.90—110.  This  has  resuited‘in  addi-
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 to  Japan  at  throwaway  prices  and  the
 State  Government  gets  very  little  amount
 of  royalty.  Later  we  import  the  processed
 steel  goods  at  exhorbitant  prices.  Now
 when  we.are  making  drastic  and  re-
 volutionary  changes  in  the  industrial  poli-
 cy,  would  the  Government  take  steps  to
 process  the  iron  ore  in  the  country  itself.
 The  hon.  Minister  who  deals  with  the
 small  scale  industries  is  not  present  here
 in  the  House  and  therefore  |  would  like  to
 draw  the  attention  of  Industry  Minister,
 Shri  Thungon  to  this  fact  that  lot  of  iron
 ore  is  being  exported  to  foreign  coun-
 tries.  The  Government  has  brought  about
 revolutionary  changes  and  is  making
 claims  that  industry  would  progress  by
 leaps  and  bounds.  Will  any  steps  be
 taken  so  that  processing  of  iron  ore  is
 done  in  Madhya  Pradesh  itself  and  we
 are  able  to  save  foreign  exchange?  With-
 out  taking  more  time,  |  conclude  with
 these  words.

 SHRI  CHEDDI  PASWAN  (Sasaram):
 Mr.  Deputy  Speaker,  Sir,  the  new  Indust-
 rial  policy  announced  by  the  Government
 proves  beyond  doubt  that  most  of  the
 industries  would  be  free  from  licensing
 system,  ceiling  of  capital  under  the
 Monopolies  Act  would  be  done  away
 with,  foreign  capital  ratio  would  be  in-
 creased  and  traditional  industries  would
 be  protected  and  promoted.  Not  only  this,
 the  nexus  between  Government  and
 Capitalists  would  become  more  vicious
 and  we  would  drift  away  from  socialistic
 philosophy  and  get  into  the  American
 trap.  This  policy  would  definitely  increase
 the  gap  between  the  rich  and  the  poor.
 Medium  scale  industries  would  receive  a
 setback  and  the  opportunities  of  the  de-
 velopment  of  backward  areas  would  also
 be  remote.  Foreign  debt  would  increase
 and  life  of  common  men  would  become
 more  difficult.

 |  would,  therefore,  like  to  submit  to  the
 Government  that  we  would  not  be  able  to
 Solve  the  problem  of  poverty,  unemploy-
 ment  and  regional  imbalances  through
 the  capitalistic  system.  if  we  want  to
 remove  unemployment  from  this  country
 we  will  have  to  give  top  priority  to  small
 and  medium  scale  industries.  The  goods
 manufactured  by  the  smail  units  are  in  no
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 way  inferior  in  quality  than  the  goods
 manufactured  by  big  industries.  So  far  as
 |  know  35  per  cent  of  the  goods  in  the
 country  are  manufactured  in  the  small
 and  medium  industries.  40  per  cent  of
 the  exports  are  being  shared  by  the
 small  and  medium  industries.  But  it  is  a
 matter  of  regret  that  only  Rs.  360  crore
 have  been  allocated  in  this  year’s  budget
 for  the  development  of  small.  medium
 and  rural  industries.  |  would  submit  to  the
 hon.  Minister  that  unemployment  couid
 be  removed  if  more  small  scale  indus-
 tries  are  set  up  in  the  country.  Therefore.
 this  provision  of  Rs.  360  crore  should  be
 increased  to  at  least  Rs.  1000  crore.
 There  seems  to  be  no  other  alternative  to
 remove  the  unemployment  problem.  Be-
 cause  of  the  wrong  policies  of  the
 Government  about  2  lakh  and  40
 thousand  big  and  small  units  are  lying
 closed  in  the  country  today.  The  main
 reason  for  the  closure  of  small  or  big
 units,  except  in  two  per  cefit  cases.  is
 internal  feuds  big  industrial  houses.
 Wrong  policies  of  the  Government  are
 also  responsible  for  closure  of  factories.
 There  is  need  to  simplify  procedures  and
 other  rules  and  regulations.  Only  then
 can  we  develop  the  smail  industries.

 Mr.  Deputy  Speaker,  8,  the  new  ॥1-
 dustrial  policy  has  opened  flood  gates  for
 the  multinational  companies.  The
 Government  should  withdraw  this  policy.
 A  new  policy  should  be  framed  after
 arriving  at  consensus.  While  formulating
 this  policy  long  term  objectives  have  not
 been  kept  in  mind.  We  have  achieved'a
 lot  through  indigenous  techniques  and  it
 is  only  through  this  that  our  healthy
 development  is  possible.

 Sir,  it  seems  that  we  have  become
 slaves  of  America.  We  wonder  and  fail  to
 understand  how  the  hon.  Finance  Minis-
 ter  Shri  Manmohan  Singh  rejected  the
 path  of  socialism  after  35  years  adopted
 after  Independence.  Socialism  was
 meant  for  the  development  of  backward
 areas  and  making  the  country  self-reliant.
 The  Finance  Minister  thinks  that  there  is
 no  need  for  that  now.  So  far  as  |  know
 the  Finance  Minister,  when  he  was  क-
 nance  Secretary,  Governor  of  Reserve
 Bank  of  india  and  Member of  the  Plan-



 287  Demands  For  Grants
 (General)  1991-92

 ning  Commission  he  always  supported
 those  policies.  How  there  is  a  sudden
 change  of  heart.  one  fails  to  understand.
 We  should  seriously  think  why  America
 wants  us  to  remain  in  debt.  Does  it  really
 want  to  bring  India  into  the  international
 market?  |  think  that  a  handful  of  indus-
 trialists,  politicians  and  bureaucrats  want
 to  influence  the  country’s  body  politic.

 “14.00  hrs.
 !  would  like  to  suggest  to  the  hon.

 Minister  of  Industry.  who  is  present  here.
 that  financial  assistance  to  the  big  indust-
 rial  houses  should  be  given  only  when
 none  of  their  other  units  is  sick  and
 against  none  of  their  units  any  dues  of
 Government  or  banks  or  any  financial
 institutions  are  pending  recovery.  It  is
 being  seen  that  their  units  are  reported
 sick  on  one  hand  and  on  the  other  hand
 they  are  setting  up  new  units  with  loans.
 They  are  also  repaying  their  old  loans  by
 taking  fresh  loans.  Today.  to  set  up  new
 industry  and  thereafter  to  make  it  sick
 and  to  get  relaxations  from  the  Govern-
 ment.  banks  and  financial  institutions  has
 become  a  profitable  business.  In  fact
 these  relaxations  are  meant  only  for
 small  scale  untis.  Concession  of  crores
 of  rupees  have  been  given  to  the  big
 industnes  like  Thapar  K.  Epitence  Co.
 and  the  Ansal  Paper  Industry  and  their
 loans  also  have  been  waived  off.  At  the
 same  time  the  small  industrial  units  are
 being  auctioned.  So.  such  dual  standard
 policy  must  be  done  away  with.  Today.
 the  owner  of  a  small  scale  unit  does  not
 get  any  facility  because  he  does  not
 have  access  to  the  big  political  leaders
 and  the  Government  officials.  If  we  realty
 want  to  help  the  small  scale  industries.
 they  must  be  liberated  from  inspector
 rule.  On  the  one  hand.  in  the  name  of
 providing  reliefs  to  the  big  industries.
 interest  on  their  joans  is  either  waived  off
 fully  or  charged  at  nominal  rates  of  6  to
 10  per  cent  whereas  on  the  other  hand
 interest  at  the  rate  of  20  per  cent  is
 charged  from  the  small  scale  units.  So.
 rebate  in  interest  rate  or  waiving  off  the
 loans  is  just  a  dream  for  the  smali  scale

 1  would  like  to  draw  the  attention  of  the
 hon.  Minister  towards  Bihar.  Bihar  is  rich
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 in  mineral  deposits  but  there  is  a  scarcity
 of  industries  there.  There  is  a  scope  of
 Super  Thermal  Power  Station  there  as
 there  are  a  number  of  coal-mines  in  the
 State.  |  urge  upon  him  to  set  up  a  Super
 Thermal  Power  Station  there.  In  1986.
 the  Bihar  Government  had  submitted  a
 proposal  to  the  Central  Government  for  a
 Rail  Engine  and  Coach  Factory  at  Jamai-
 pur  in  Bihar.  But  that  proposal  is  pending
 with  the  Central  Government.  4  units
 manufacturing  paper.  sugar,  dalda  and
 cement  are  lying  closed.  Hardly.  one  or
 two  units  have  been  re-started.  Other
 units  should  also  be  re-started.  People.
 whose  land  was  acquired  for  PPCL  fac-
 tory.  Amjhore  in  Sasaram  were  assured
 jobs  in  the  factory  but  nobody  has  been
 given  any  job  in  this  factory.  Smoke
 released  from  that  factory  causes  pollu-
 tion  in  that  area  and  is  harmful  to  the
 crops.  trees  and  plants.  Acid-gas  is  re-
 leased  at  night  when  the  people  are  in
 sleep.  That  gas  adversly  affects  the  pre-
 gnant  women  and  cattle  and  causes
 abortions  among  women.  So.  some  ar-
 rangements  should  be  made  for  the  use
 of  the  acid  gas  being  emitted  by  this
 factory.  |  thank  you  and  conclude.

 SHRI  SURAJ  MANDAL  (Godda):  Mr
 Deputy  Speaker.  Sir.  the  New  Industrial
 Policy  is  being  discussed.  Industrial  poli-
 cy  was  framed  first  time  in  1948  in  our
 country.  Industrial  policy  was  declared  by
 the  Ministry  of  Industry.  ।  was  said  that
 there  had  been  good  production  and
 profit.
 14.05  hrs.

 (RAO  RAM  SINGH  in  the  Chair]
 ॥  ।  was  so  then  why  the  industrial

 policy  is  being  changed.  India  is  a  coun-
 try  of  villages  with  its  85  per  cent  popula-
 tion  living  there.  In  this  new  ‘industrial
 policy  they  have  been  totally  neglected.
 Our  country’s  population  is  85  crores
 whereas  America’s  population  ७  24
 crores.  even  then  our  country  is  adopting
 the  technology  of  U.S.A.  by  adopting  new
 technology.  job  opportunities  will  de-
 crease.  No  incentive  is  being  given  to
 increase  production  of  those  essential
 commodities  which  are  produced  in  vil-
 lages.  If  we  set  up  small  and  cottage
 industries  in  the  rural  areas.  we  can  ofte:
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 employment  to  our  lakhs  of  unemployed
 persons.  In  this  new  industrial  policy
 criteria  for  setting  up  small  scale  indus-
 tries  have  not  been  prescribed.  Tata
 manufactures  steel  and  the  same  Tata
 makes  farmer's  plough-share  also.  So
 the  village-folks  and  labourers  jokingly
 say  that  Tata  is  the  biggest  black-smith
 of  our  country.  Similarly  Bata  is  the
 biggest  shoe-maker  and  Birla  is  the  big-
 gest  potter  of  our  country.  It  is  because
 of  our  industrial  policy  that  potters,  black-
 smiths  shoe-makers  have  been  rendered
 unemployed.

 Mr.  Chairman,  Sir,  the  Government
 should  change  this  policy.  |  ७90  upon
 the  Minister  to  visit  at  least  the  ‘Khadi
 Bhandar’  located  in  Cannaught  Place  of
 Delhi  as  they  do  not  have  time  to  go  to
 the  villages.  And  they  should  look  the
 small  items  like  honey  and  leather-shoes
 made  by  the  farmers  so  that  production
 of  these  items  may  be  encouraged.
 Government  should  give  incentive  for  the
 production  of  these  items.  No  attention  is
 given  to  the  agro-based  industries.  Tata
 and  Birla  have  been  always  encouraged
 in  the  country  but  agro-based  industries
 have  not  been  given  any  encouragement.
 Big  industries  must  be  set  up  undoubted-
 ly  but  mechanisation  has  rendered  lakhs
 of  peopie  jobless.  Government  should
 think  over  this  problem  also.  Trees  are
 being  planted  under  the  aforestation
 programme  in  the  country  and  the  shoots
 are  also  coming  out  but  like-wise  popula-
 tion  is  also  increasing  every  minute  in  the
 country.  The  number  of  educated  em-
 ployed  youth  is  increasing  day  by  day.  If
 you  do  not  pay  any  attention  to  them,  a
 day  will  come  when  the  unemployed
 villagers  will  cut  off  the  branches  of  trees
 Standing  in  the  magnificient  bungalows  of
 high-ups  of  Delhi  and  take  them  to  their
 villages.

 ॥  seems  from  the  way  Tata  and  Birla
 have  been  encouraged  during  the  last  43
 years  that  the  wealth  of  villages  has

 been  brought  to  Delhi  and  now  it  is  being
 carried  to  America  and  other  countries.

 Mr.  Chairman,  Sir,‘  Shri  Pius  Tirkey
 was  saying  the  right  things  yesterday  but
 the  members  were  laughing  at  him  as
 they  did  not  take  him  seriously.  We
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 should  listen  attentively  to  a  small  child
 also  if  he  says  an  important  thing.  In
 preference  to  foreign  goods  we  are  ignor-
 ing  our  indigenous  products.  Today  plans
 are  made  in  the  country  on  the  basis  of
 the  assistance  we  get  from  the  World
 Bank.  What  is  the  mystery  behind  it?  The
 World  Bank  dictates  their  own  terms  and
 conditions  in  formation  of  our  projects.
 Similarly,  the  way  foreign  capital  is  being
 allowed  to  enter  into  the  country,  it  may
 pose  serious  dancer  to  our  hard  earned
 freedom.

 Mr.  Chairman,  Sir,  there  was.  some
 purpose  behind  nationalsation.  Loopholes
 in  nationalisation  should  have  been  plug-
 ged.  We  know  that  there  are  few  suppor-
 ters  of  the  so  called  capitalists  and  these
 are  the  very  pecnie  who  did  not  allow
 nationalisation  to  succeed.  They  did
 much  harm  to  the  industries.  Our  living  is
 based  on  agriculture  and  forests.  Incen-
 tives  are  not  being  given  to  forest  based
 industries.  Today,  there  was  question  No.
 519  regarding  setting  up  agro-based  in-
 dustries.  Bihar  has  been  neglected  and
 meted  out  step  motherly  treatment  in  the
 matter  of  setting  up  agro-based  indus-
 tries,  as  very  few  industries  have  been
 set  up  there  as  compared  to  other  states.
 Mr.  Chairman,  Sir,  |  would  like  to  give
 some  figures  in  this  regard.  The  State  of
 Karnataka  is  smater  than  Bihar  but  the
 number  of  Agro-industries  in  1986-87
 was  2835  in  that  State  whereas  it  was
 1336  in  Bihar.  17609  Agro-industries
 were  set  up  in  Orissa.  During  the  year
 1987-88,  26115  and  1316  industries
 were  set  up  in  Orssa  and  Bihar  respec-
 tively.  In  1988-90,  21567  industries  in
 Orissa  and  1275  industries  in  Bihar  were
 set  up.  Thus  number  of  industrial  units  in
 Bihar  instead  of  increasing  is  decreasing.
 Smail  industries  are  set  up  in  cooperative
 sector.  On  this  analogy,  farmers  in  Bihar
 should  be  given  incentives  to  set  up
 sugar  and  jaggery  units.  Bihar  has  al-
 ways  been  negiected,  it  did  not  get  any
 financial  assistance  during  1988-90.  In
 1990  it  was  given  only  Rs.  5  lakhs  776
 only.  Once  again  during  1990-91  no  as-
 sistance  was  given  to  Bihar  whereas
 Karnataka  was  given  Rs.  11097  lakhs.  In
 1989-90  and  1990-91  Kamataka  was
 given  260.35  lakhs  rupees  and  105  lakhs
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 rupees  respectively.  So,  other  States

 treatment.  Aluminium  plant

 11111.0 ।  ।  ।
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 quality  products  are  discouraged  in  our
 country.

 1  would  like  to  give  another  example
 of  Bokaro  to  show  as  to  how  the  small
 industries  are  crushed  in  the  country.  In
 Bokaro  where  lies  the  Steel  plant,  the
 Bihar  Government has  set  up  an  indust-
 rial  estate  in  which  50-60  small  indus-
 tries  have  been  set  up.  But  today  those
 units  have  been  closed  because  the
 Bokaro  Steel  Company  did  not  purchase

 know  the  reasons  behind  all  this.  They
 do  not  purchase  those  items  from  there
 because  these  are  available  at  cheap

 to
 should  have  to  go  through  the  reasons
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 Mr.  Chairman,  Sir,  through  you,  |
 would  like  to  draw  the  attention  of  the
 Government to  the  fact  that  out  of  about
 10  thousand  industrial  units  in  Bihar,  5
 thousand  have  been  closed.  The  Govem-
 ment  should  go  into  its  reasons  deeply

 such  a  large  number  of  industries
 proved  a  failure.  |  would  not  like  to

 ‘all  that  Shri  Chhedi  Paswan  said
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 Mr.  Chairman,  Sir,  |  would  like  to
 that  there  are  minerals,  gold,  copper
 iron  ore  available  in  our  cou
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 merge  it  with  M.M.T.C.,  an  institution  of
 all  India  level.  You  can  merge  it  but
 Mica-based  industries  should  be  set  up
 in  our  area  because  it  is  available  ir  that
 area.  industries  should  be  based  on  न
 erals  available  in  a  particular  area.  But  it

 raged as  in  the
 We  get  iron
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 unemployed  only  by  setting  up  coal-
 based  industries  and  cottage  industries
 in  the  villages.  You  should  pay  more
 attention  towards  cottage  and  small
 scale  industries.  You  should  invest  maxi-
 mum  on  setting  up  ot  small  scale  indus-
 tries,  cottage  industries  and  leather  in-
 dustry.  On  these  items  you  should  invest
 seven  thousand  crores  of  rupees  instead
 of  seven  hundred  crores  of  rupees.  Only
 then  we  would  be  abie  io  discharge  our
 responsibility  honestly  towards  the  peo-
 ple  of  India  and  win  their  confidence.
 Therefore,  |  would  like  to  ask  the
 Goverment  whether  it  intends  to  follow
 such  a  policy  or  not?

 Mr.  Chairman,  Sir,  if  any  machine  is
 procured,  it  is  imported  from  abroad.  We
 see  in  Railways  that  every  machine  is
 procured  from  outside  the  country.  Ear-
 lier,  36  persons  were  deployed  for  repair
 of  a  wheel  but  now  8  persons  are  found
 sufficient for  doing  the  same  work.  ।  we
 go  on  doing  the  same  thing  in  the  name
 of  modemisation,  a  lot  of  people  would
 become  unemployed.  Money  would  be
 wasted  in  importing  new  technologies
 from  abroad.  When  Shri  Madhavrao
 Scindia  was  Railway  Minister,  he  pro-
 cured  new  technology  for  Railways  from
 outside  and  50  crores  of  rupees  were
 invested.  The  result  was  nil.  |  mean  to
 say  that  the  money  snould  be  invested
 in  the  villages  of  India  and  the  industnal
 policy  should  be  framed  in  favour  of
 small  scale  industries.  We  should  recon-
 sider  large  foreign  capital  investment.

 Mr.  Chairman,  Sir,  !  conclude  with
 these  words.

 {Engitsh]
 SHRIMATI  BASAVA  RAJESWARI

 (Ballary):  Mr.  Chairman,  Sir,  |  thank  you
 for  having  given  me  the  opportunity  to
 participate  in  today's  discussion.

 Before  |  discuss  the  Demands  for
 Grants  of  the  Ministry  of  Industry,  |

 would  like  to  say  a  few  words  about  the

 The  Indian  economy  is  now  facing  an
 unprecedented  economic  crisis  in  the
 history  of  independent  india.  almost
 direct  foreign  investment  in  specified
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 reaching  the  threshold  of  debt  trap.  Any
 negligence  and  delay  on  our  part  in
 taking  corrective  measures  at  this  junc-
 ture  would  jeopardise  our  economic  free-
 dom.  Our  Government  desetves  con-
 gratulations  for  taking  timely  and  bold
 decisions  to  restore  the  health  of  our
 economy.

 The  crisis  the  Indian  economy  faces  is
 reflected  as  we  ail  know,  in  an
 unprecedented  increase  in  public
 debt—both  internal  and  external—,  lower
 returns  on  investment,  sluggish  exports,
 rising  imports,  mounting  fiscal  deficits,
 double  digit  inflation,  decline  in  the  flow
 of  foreign  capital  and  balance  of  pay-
 ment  crisis.  To  put  it  in  short,  the  coun-
 try  is  living  beyond  its  means.  The  coun-
 try  can  afford  to  have  this  luxury  only  at
 the  expense  of  our  free  economic
 freedom.

 The  Indian  economy  which  has  de-
 veloped  series  of  mal-adjustments  in  the
 last  few  years  needs  immediate  correc-
 tive  measures  as  well  as  long  term
 stabilising  measures.  The  economy
 needs  shock  treatment,  surgical  opera-
 tion  and  blood  transfusion.  Series  of
 economic  policies  announced  by  our
 Government  and  the  measures  praposed
 in  the  Budget  will  act  as  corrective  and
 Swng  measures.

 Industry  and  trade  are  given  shock
 treatment  by  fiberalising  the  policies.
 They  are  exposed  to  international  com-
 petition  so  as  to  make  them  realise  the
 need  to  achieve  competitiveness,  avoid
 waste,  reduce  cost  of  production,  in-
 crease  productivity.  improve  quality  and
 augment  exports.  Another  measure  of
 shock  treatment  administered  is  reduc-
 tion  and  rationalisation  of  subsidies.

 Surgical  operation  measures  are  pro-
 posed  in  various  fields  of  the  economy
 such  as  industry,  trade,  banking,  etc.,  to
 remove  the  superfluous  things  that  have
 accumulated  which  are  acting  as  impedi-
 ments  for  country’s  development.  They
 are  made  to  realise  the  need  to  act  on
 commercial  principles.

 The  economy  needs  blood  transmis-
 sion  in  the  form  of  larger  volume  of
 foreign  investment  to  sustain  growth.
 The  budget  has  proposed  to  welcome
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 high  priority  industries  with  a  raised  limit
 for  foreign  equity  at  51  per  cent.

 During  the  Seventh  Plan,  there  was
 enormous  growth  of  production  in  our
 country.  It  has  risen  to  8.5  per  cent  which
 is  very  much  encouraging.  Due  to
 Government's  policy,  good  labour  rela-
 tionship,  and  timely  supply  of  raw  mate-
 rials,  it  has  resulted  in  increase  in  the
 production  in  the  private  and  the  public
 sectors  and  also  in  the  small-scale
 sector.

 Before  |  come  to  steel  sector,  |  would
 like  to  point  out  that  it  is  very  essential
 for  the  all-round  development  of  this
 country.  By  and  large,  we  are  going  to
 face  shortage  of  steel  within  ०  short
 period.  Even  taking  into  account  the  ex-
 pansion  in  the  public  undertakings  and
 the  secondary  sector,  there  is  going  to
 be  a  shortage.  Hence,  it  is  very  much
 necessary  that  more  and  more  new  steel
 plants  should  be  started  during  the
 Eighth  Plan  period.

 As  my  friends  put  it,  Vijayanagar  Steel
 Plant  has  been  pending  for  a  long  time.
 Very  recently,  Karnataka  Government
 has  entered  into  a  joint  sector  and  they
 have  applied  for  a  licence.  As  on  today,
 under  the  new  Industrial  Policy,  it  is  not
 necessary  to  have  a  licence.  But  |  came
 to  know  today  in  the  morning  when  the
 Hon.  Minister  was  to  reply,  that  technical
 experts  have  already  cleared  the  techni-
 Cal  feasibility  of  this  project.  |  am  shock-
 ed  to  hear  that  Government  of  India  is
 not  at  all  concerned  about  the  setting  up
 of  the  Vijayanagar  Steel  Plant.  They
 have  said  that  it  is  the  responsibility  of
 the  Karnataka  Government  to  set  up  this
 project.  |  am  afraid  whether  this  project
 would  at  all  come  up  with  the  huge
 investment.  ॥  is  our  earnest  desire  that
 Vijayanagar  Steel  Plant  should  come  up
 as  early  as  possible.  The  ore  produced
 there  is  of  high  grade.  Sufficient  ore  is
 available.  All  the  infrastructural  facilities
 have  been  provided  by  the  State  Govern-
 ment.  Four  thousand  acres  of  land  have
 also  been  kept  idle.  ॥  is  high  time  that
 the  Central  Government  and  the  Plan-
 ning  Commission  should  come  forward  to
 see  that  the  Vijayanagar  Steel  Plant  is
 set  up  as  early  as  possible.
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 Regarding  the  mini  steel  plants,  |  am
 afraid  that  most  of  them  are  going  to  be
 sick.  There  is  no  scrap  available.  Even  if
 it  is  available,  the  cost  of  scrap  is  going
 to  be  very  high.  Most  of  the  mini  steel
 plants  in  the  secondary  sector  are  de-
 pendent  on  the  scrap.  As  on  today,  we
 are  finding  very  difficult  to  get  the  foreign
 exchange  to  import  the  scrap  through  the
 MMTC.

 ।  the  import  of  scrap  is  stopped  by  the
 MMTC  abruptly,  and  if  the  actual  users
 are  not  provided  with  scrap,  then  most  of
 the  industries  are  going  to  be  sick  short-
 ly.  So,  the  alternative  is  to  set  up  sponge
 iron  plants.  So  far,  how  many  sponge
 iron  plants  have  been  set  up?  To  my
 knowledge,  only  one  or  two  sponge  iron
 plants  have  been  started.  And  30  per
 cent  of  this  sponge  iron  can  be  used  in
 mini  steel  plants.  Therefore.  |  would  urge
 upon  the  Government  to  start  more  and
 more  sponge  iron  plants.  As  on  today,
 the  Kudremukh  iron  Ore  Company  has
 proposed  to  set  up  an  sponge  iron  plant
 and  in  my  constituency,  Bellary  also
 some  private  parties  have  come  forward
 to  set  up  sponge  iron  plants.  Hence,  |
 would  request  that  sponge  iron  plants
 should  be  started  more  and  more  for  the
 secondary  sector  so  that  their  enhance-
 ment  will  be  assured.

 Now,  the  housing  problem  is  very
 much  increasing.  .We  have  decided  to
 see  that  each  person  in  this  country  will
 have  a  house  to  live  in.  But  as  on  today.
 we  do  not  want  to  destroy  the  environ-
 ment.  So.  what  is  the  alternative?  The
 alternative  is  to  go  in  for  steel  and
 aluminium.  ।  the  present  situation  con-
 tinues,  then  it  will  be  very  difficult  to  cope
 up  with  the  increasing  problem  of  hous-
 ing.  So.  taking  into  consideration  all
 these  factors,  the  planner  should  think  of
 expanding  the  steel  industry.

 Cement  is  also  very  essential.  There
 are  very  big  plants  which  are  producing
 cement  and  they  are  also  making  little
 bits  of  profits  and  dividends  are  also
 encouraged.  ।  do  not  want  to  come  in
 their  way.  But  |  would  like  to  speak  of  my
 own  State  wherein  we  have  started  tiny.
 micro  and  mini  cement  plants  using  the
 VSK  technology.  Sir.  for  your  information,
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 1  am  sorry  to  say  that  all  the  steel  plants
 upto  100  CPD  have  been  closed.  The
 reason is  that  coke  is  not  available for
 these  mini  steel!  plants..Coke bricks  were
 available  from  Visweshwar  Iron  and  Steei

 Company.  We  had  projected  that  we  will

 not  available.  They  have  to  get  it  from
 the  main  Steel  plants  of  Rourkela,  Bok-
 aro  or  Durgapur.  Since  they  are  very  far,
 it  is  very  difficult  to  get  the  coke  bricks
 from  there.  And  even  if  we  get  it,  the
 prices are  very  high.  Hence,  most of  the
 cement  plants  have  been  small  piants  as
 they  are  using  only  scrapped  ore  and  the
 entrepreneurs  are  local  people.  30000  to

 the
 and  see  that  they  are  being  distributed  to
 the  actual  users  as  per  their  require-
 ments.  ff  this  will  be  done,  then  |  think,

 BFIR.  Most  of  the  speakers who  spoke
 on  this  Demands  for  Grants  said  that

 pen  to  the  entrepreneurs?  What  will  be
 the  rate  of  interest?  How  much  burden
 will  they  have  to  face?  If  it  is  going  to

 years  together  for  the  disposal  of
 such  cases,  then  there  should  be  a  time-
 bound  programme to  see  that  within  such
 ०  period  the  revival  of  such  industries  will

 Gone  as  early  as  possible.

 which  have  become sick.  There  are  in-
 dustries  which  have  been  started  only  to
 use  the  subsidy.

 Such  industries can  totally  be  closed.

 be  revived  with  a  little  assistance  from  a
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 bank  or  with  some  other  help.  Many  of

 tries  have  become sick.  Here |  suggest
 that  at  every  district  level  we  should  have
 a  small  committee.  This  committee
 should  go  into  all  the  details  and  see  why
 an  industry  has  become  sick  and
 whether  it  can  be  revived  or  not.  ॥  it  can

 mittee  at  the  district  level  should  go  to
 each  plant  and  find  out  the  details.  If
 some  remedial  action  can  be  taken  to

 MR.  CHAIRMAN:  Madam  please  wind
 up.
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 growth  centres  have  been  sanctioned.  |

 ing  that  we  should  give  up  the  concept  of
 ‘no  industry  aa4'.  But  it  should  be
 justifiable.  At  least  in  the  6  Plan,
 more  growth  centres  should  be  located  in
 more  and  more  places.  Also,  there

 often.  But  please  conclude.
 SHRIMATI  BASAVA  RAJESWARI:

 Just  one  minute  please.

 Sir,  a  lot  of  gas  is  available  in  Bombay
 High  and  now  it  is  being  wasted.  There
 should  be  a  pipeline  from  Bombay  High
 to  Mangalore.  Since  the  distance  bet-
 ween  Ratnagiri Coast  and
 not

 ui  ।

 fi प
 558.0 8.0

 Bag
 tie

 (General)  1991-92

 all  infrastructure  facilities  and  minerals
 and  sandalwood  and  many  other  natural
 resources  are  available.

 |  also  feel  that  the  surplus  gas  from  the
 Cauvery  Basin  should  be  brought  to
 Kamataka  State.

 So,  a  southem  Gas  grid  should  be
 established  which  would  be  of  great  heip
 to  the  entire  southern’  region.  |  request
 the  Minister  to  consider  it  favourably.

 We  have  got  a  lot  of  mineral  wealth.
 Minerals  like  the  Gold,  Iron,  Manganese
 are  in  abundance.  Those  States  which
 have  the  mineral  wealth,  they  are  making
 good  profits.  So,  we  should  also  explore
 these  mineral  wealth  and  in  this  way
 more  and  more  people  will  get  employ-
 ment.

 In  my  constituency  thousands  of  peo-
 ple  are  engaged  in  the  garment  industry.
 Ballary  is  one  of  the  biggest  place  where
 this  garment  manufacture  is  going  on.
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 there  the  same  industries  were  set  up  in
 collaboration  with  U.S.S.R.  We  have  en-
 hanced  the  prestige  of  our  country  after
 setting  up  these  industries.  As  a  matter
 of  fact,  our  country  has  achieved  थ  posi-
 tion  in  the  world  in  the  field  of  industry.  |
 am  uhable  to  understand  the  reason  of
 formulating  a  new  industrial  policy  today.
 The  reason  was  told  that  the  previous
 industrial  policy  could  not  advance  the
 country  in  the  field  of  industry.  We  have
 suffered  loss  or  earned  less  profit  in
 public  enterprises.  It  is  a  matter  of  seri-
 ous  concern.  Why  we  have  earned  less
 profit  in  the  industries  set  up  by  us.  We
 should  think  over  it.  It  is  said  that  private
 sector  earns  more  profit  and  production
 is  more  as  compared  to  public  sector.  On
 the  contrary,  public  sector  earns  less
 profit  and  the  production  is  less.  |  think

 public  sectors  and  private  sectors.  The
 managers  of  public  sector  receive  a  lot  of

 money  from  private  sectors.  Private  sec-
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 within  6-8  months.  Now,  |  would  like  to
 focus  on  my  constituency.  Bihar  is  a
 backward  State.  Although  people  say
 that  Bihar  is  full  of  natural  resources  yet
 it  is  backward.  It  shows  that  adequate
 number  of  industries  have  not  been  set
 up  in  Bihar.  Jahanabad  is  our  district,  |
 belong  to  it.  It  is  a  ‘No  Industry  District’.
 But  it  has  not  been  included  in  the  list  of
 ‘No  industry  districts’.  It  should  be  in-
 cluded  in  the  list.  We  are  not  getting  the
 benefits.  This  matter  had  been  raised
 many  a  time.  When  |  was  the  member  of
 the  Advisory  Committee  on  Industries  |
 had  raised  this  issue  even  during  1984.
 Jahanabad  has  been  formed  a  new  dis-
 trict.  That  is  a  ‘No  industry  district’,  and  a
 sensitive  area.  ॥  is  a  terrorist-infested
 area.  We  should  set  up  industries  there
 so  that  misguided  youths  could  get  the
 job.  But  it  is  not  being  done  at  all.

 Thirdly,  |  want  to  emphasise  that  in-
 dustry  should  be  based  on  maximum
 production  of  a  particular  state.  Mangoes
 of  good  quality  are  produced  in  our
 Jahanabad  in  Bihar.  These  good  quality
 mangoes  are  exported.  We  should  set  up
 an  industry  there.  We  can  derive  both
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 sheets.  ।  the  Government  wants  to  de-
 velop  this  industry,  a  market  should  be
 opened  in  which  all  the  goods  are  pro-
 cured  by  the  Government.  Only  then,
 these  people  will  stand  to  gain  otherwise
 they  will  not  be  benefited.  Presently,  all
 the  managers  are  looting  the  handioom
 weavers,  who  have  become  unemployed.
 For  them,  |  would  like  to  request  the  hon.
 Minister  that  attention  should  be  given  to
 encourage  cottage  industries.  -  we  want
 to  contain  unemployment,  we  should  de-
 velop  cottage  and  small  scale  industries.
 Providing  jobs  will  not  solve  the  problem
 of  unemployment.  Owing  to  this  industrial
 policy,  |  am  opposing  the  Demands  of
 Grants.  The  country  will  not  be  as  bene-
 fited  as  being  considered.

 With  these  words,  |  conclude.  |  thank
 you  for  giving  me  an  opportunity  to
 speak.

 SHRI  BHERU  LAL  MEENA  (Saium-
 bar):  Mr.  Chairman,  Sir,  |  would  like  to
 speak  on  the  Demands  for  Grants  of  the
 Ministry  of  Industry.  As  regards,  new
 industrial  policy  of  the  Government  |
 would  like  to  say  on  the  basis  of  my
 personal  experience  that  privatisation

 _would  benefit  as  well  as  harm  the  coun-
 try.  |  have  worked  among  labourers.  At
 present,  the  number  of  labourers  in  pub-
 lic  enterprises  are  more,  and  less  labour-
 ers  are  deployed  in  private  industries.
 Labourers  would  either  be  retrenched
 due  to  modernisation  or  deployed  less  in
 the  new  industries  to  be  set  up.  The
 production  would  be  enhanced  with  the
 help  of  new  technology  and  with  the
 result  there  would  be  an  exploitation  of
 labourers.  This  is  the  intention  of  the
 Goverment.  All  of  us  are  aware  how  the
 private  industrialists  behave  with  the
 labourers.  That  is  why  ।  would  like  to  say
 that  strict  rules  may  be  made  before
 Private  industrialists  are  incorporated.  If
 an  industrialist  exploits  the  labourers,
 Strict  law  should  be  enacted  to  check
 exploitation  of  labourers.

 -  Chairman,  Sir,  |  have  no  regret  in
 informing  you  that  most  of  the  public
 enterprises  are  closed  and  sick,  accord-
 ing  to  my  information.  Who  is  responsible
 for  it?  |  want  to  tell  you  on  the  basis  of
 my  experience  as  ६  labourer  in  Hindus-

 (General)  1991-92

 tan  Zinc  that  the  management  is  re-
 sponsible  for  it.  The  members  of  man-
 agement  visit  abroad  for  training  just  to
 entertain  themselves  and  a  lot  of  money
 is  spent  on  them.  They  want  to  work  in  a
 particular  style  whereas  the  workers  want
 to  work  in  a  different  style.  Both  aspects
 of  practical  and  theoritical  should  be
 adopted  in  industries.  The  officers  want
 to  work  on  the  line  of  theory  but  the
 workers  want  to  do  practical  work.  A
 difference  of  opinion  develops  due  to
 separate  views  of  tnem  and  deficit  starts
 incurring  in  industries.

 Today,  we  talk  about  participation  of
 labourers  in  management  and  we  have
 worked  since  long  under  this  policy.  The
 way  the  officers  are  maltreating  the
 labourers  the  industries  are  running  in
 deficit.  bd

 The  same  is  the  case  with  other  indus-
 tries.  |  know  that  employing  less  officials
 in  private  sectors  would  incur  profit  defi-
 nitely  but  it  would  not  solve  the  problem
 of  unemployment  of  the  “country.  |  wish
 that  it  should  be  ensured  before  enforc-
 ing  this  policy  that  unemployment  is  not
 increased  and  labourers  are  not  re-
 trenched.

 Sir,  |  would  like  tc  know  from  where
 the  labourers  in  villages  get  the  educa-
 tion  of  modernisation.  They  would  not  be
 able  to  adjust  to  it.  in  an  advertisement,
 posts  are  advertised  in  which  Scheduled
 Castes  and  Scheduted  Tribes  find  them-
 selves  unable  to  fulfil  the  required  high
 qualification,  and  it  's  said  that  the  adver-
 tisement  is  for  them  and  they  would  be
 appointed.  But  in  fact,  these  jobs  are  not
 given  to  them.
 15.01  hrs.

 [Shri  Sharad  Dighe  in  the  Chair]
 Therefore,  the  new  method  which  is

 adopted  will  certainly  result  in  retrench-
 ment  of  labourers.  |  would  like  that  the
 illiterate  labourers  belonging  to  backward
 classes,  residing  in  backward  areas  are
 taken  care  of.  Illiterate  and  less  educated
 labourers  find  it  difficult  to  get  a  job  in  the
 industries  that  are  being  set  up.  During
 the  installation  of  an  industry  these
 labourers  are  paid  Rs.  10/-  or  Rs.  20/-
 per  day.”  As  soon  as  the  industry  be-
 comes  operational,  they  are  retrenched
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 and  new  type  of  people  come.  What  do
 the  people  of  that  area  think?  They  are
 of  the  opinion  that  they  contributed  their
 might  for  the  construction  of  the  factory,
 and  in  the  process of  construction  a  few
 lives  are  also  lost,  but  after  completion  it
 is  the  outsiders  who  find  employment  in
 that  factory.  Definitely  the  people  of  that
 area  feel  sorry  due  to  this  state  of  affairs.

 |  take  this  opportunity  to  submit  that
 whenever  some  new  factories  are  instal-
 led,  local  people  should  be  provided
 employment in  those  factories,  so  as  to
 reduce  poverty  in  the  area.

 Sir,  the  contract  system  prevailing  in

 thing  under  the  contract  system.  Despite
 taking  work  from  them,  even  for  “.

 tory.  Attendance of  labourers  is  marked
 reguiarty;  if  any  labourer  is  absent  en-

 are  suspended, but  they  are  not  being
 paid  a  single  paisa  as  wages.

 Mr.  Chairman, Sir,  this  was  not  the
 situation  before  independence, but  even
 after  independence such  treatment  is  be-
 ing  meted  out  to  labourers.  |  would  like  to
 appeal  to  the  hon.  Minister  to  talk  to  the

 -  क
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 livelihood.  Now  they  are  finding  it  difficuy
 to  sustain  themselves in  the  absence  of
 food  and  regular  employment.  The  region
 is  rich  in  cement  stone,  several  types  of
 fimestones  and  marbles  etc:  Licences
 may  be  issued  to  the  local  people  for
 exploration  of  minerals  and  they  may  be
 provided  loan  and  subsidy  facilities  also
 so  that  they  may  become  sefif-reliant.  |
 am  slightly  deviating  from  the  main  issue
 and  would  like  to  say“something  about
 the  labour  class.  The  limit  of  Income  Tax
 should  be  raised  from  the  present  limit  of
 Rs.  22,000.  Price  of  petro!  has  been
 hiked.  .Workers  and  small  farmers  use
 motorcycles  for  selling  milk  and  vegetab-
 les.  Hike  in  petrol  and  non-raising  of
 income  tax  limit  have  been  a  cause  of
 double  suffering  to  them.  No  worker  in
 the  country  at  present  draws  less  than
 Rs.  2,000.  Any  increase  income  goes
 towards  income  tax  and  the  running  ex-
 penises  of  motorcycle  has  also  gone  up
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 in  Congress  (I)  have  launched  several
 movements.  Every  party  exploits  them,
 sometimes  in  the  name  of  Ram  and
 sometimes  on  other  counts.  When  votes
 are  cast  in  favour  of  one,  others  get
 annoyed  and  refuse  to  listen  to  their
 grievances  for  not  casting  votes  in  their
 favour.  |  am  highlighting  this  because  if
 everybody  refuses  to  listen  to  him  then
 where  will  he  go.  Therefore,  approach  of
 both  the  ruling  and  the  opposition  parties
 should  change  towards  this  class.  It  is
 the  right  of  voter  to  cast  his  vote  in
 favour  of  any  party.  However,  such  feel-
 ings  are  prevailing  in  our  country.  |  am
 saying  this  because  the  Rajasthan
 Government  is  doing.

 MR.  CHAIRMAN:  Time  allotted  to  you
 is  over,  please  conclude.

 SHRI  BHERU  LAL  MEENA:  Panchay-
 ats  have  been  dissolved  and  fresh  elec-
 tions  were  not  conducted.  Now  panchay-
 ats  are  being  reconstituted.

 A  village  of  one  panchayat  is  transfer-
 red  to  another  panchayat  so  as  to  settle
 political  scores.  |  am  telling  you  the  way
 we  are  being  exploited.  What  will  be  the
 state  of  those  poor  people  living  in  the
 country  where  such  political  vendetta  ex-
 ists.  The  Secretaries  of  the  Panchayat
 Samities  and  Patwaris  are  being  transfer-
 red.  This  is  on  account  of  political  rivalry.
 As  such  |  would  like  to  know  what  we
 wish  to  do  ultimately.  Elections  are  held
 in  a  democratic  way  but  poor  are  haras-
 sed.  Foodgrains  are  not  produced  in
 tribal  areas  and  they  are  landless.  As
 such  |  would  urge  the  Minister  of  Indus-
 tries  to  pay  attention  to  Rajasthan  and
 set  up  small  scale  and  cottage  industries
 in  that  state,  particularly  in  the  tribal

 economic  condition  they  are  unable  to
 operate  the  marble  mines.  They  are  skil-
 led  workmen  and  if  financial  assistance  is

 xt
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 [English]
 SHRI  MUKUL  BALKRISHNA  WASNIK

 (Buldana):  Mr.  Chairman,  Sir,  i  rise  to
 support  the  Demands  for  Grants  of  the
 Ministry  of  Industry.  Yesterday  the  big-
 gest  efforts  of  Perestroika  and  Glasnost
 ultimately  prevailed  over  the  forces  which
 wanted  to  hold  the  Soviet  Union  to  its
 past.  India  today  is  also  embarking  on  a
 massive  change  to  re-structure  our  sys-
 tem,  from  our  experiences  of  the  past  we
 have  learnt  today  that  there  is  a  need  to
 bring  in  certain  corrective  measures.  The
 welcome  sign  of  these  measures  is  that
 with  all  these  changes  coming  in,  the
 basic  objective  of  the  industrial  policy  of
 1948  still  remains  in  tact  with  certain
 changes  in  the  methods  to  achieve  the
 goals.

 The  new  Government  has  initiated  sev-
 eral  changes  in  its  licensing  policy,  fore-
 ign  investment  policy,  foreign  technology,
 the  public  sector  policy  and  the  MRTP
 Act.  For  the  last  two  days  we  have  been
 discussing  the  demands  of  this  Ministry
 and  several  hon.  Members  have  submit-
 ted  their  views  basically  on  the  industrial
 policy.  Those  opposing  have  tried  to
 oppose  the  policy  in  its  totality  and  there
 were  certain  Members  who  while  sup-
 porting  the  policy  supported  its  totality.  |
 do  not  agree  with  the  criticism  which  was
 being  made  that  the  Congress  Govern-
 ment  today  has  left  the  Nehruvian  line  of
 industrial  policy.  Way  back  when  Pandit
 Nehru  brought  in  his  industrial  policy,
 there  was  criticism  that  the  wishes  of
 Mahatma  Gandhi  had  been  ignored  and
 Pandit  Nehru  had  brought  in  totally  diffe-
 rent  principles  and  philosophy.  When  In-
 diraji  brought  in  certain  changes,  similar
 criticism  was  there.  ।  was  said  that  she
 had  left  what  Nehruji  had  given  to  the
 nation.  When  Rajivji  brought  in  a  new
 policy,  similar  statements  were  made.
 And  today,  when  this  new  Government
 under  Narasimha  Rao  Ji  has  brought  in
 this  policy,  again  similar  statements  are
 being  made  that  the  Congress  has  left
 the  Nehruvian  line  of  thinking.  The  fact  is
 that  there  has  been  a  continuous and
 gradual  change  to  amend  the  policy  ac-
 cording  to  the  needs  of  the  nation.

 Certain  Members  have  stated  to  inter-
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 pret  that  we  have  ignored  the  princi-
 ples  laid  down  in  the  Preamble  of  the
 Constitution.  It  is  mot  a  fact.  The
 Preamble  has_  specifically  mentioned
 that  India  is  a  Sovereign  Socialist  Sec-
 ular  Democratic  Republic  and  will  sec-
 ure  to  all  its  citizens,  among  other
 things,  social  and  economic  justice.
 Further,  in  the  Directive  Principles  of
 State  Policy,  article  39  clearly  states
 that  the  State  shall,  :n  particular,  direct
 its  policy  towards  securing  that  the
 ownership  and  control  of  the  material
 resources  of  the  community  are  so  dis-
 tributed  as  best  to  subserve  the  com-
 mon  good;  that  the  operation  of  the
 economic  system  does  not  result  in  the
 concentration  of  wealth  and  means  of
 production  to  the  common  detriment.
 The  Members,  while  quoting  these  very
 articles  of  the  Constitution,  said  that
 we  have  ignored  these  principles.  But,
 Sir,  the  industrial  policy  laid  before  the
 House  on  24th  July  has  clearly  stated
 that  the  Government's  policies  and  pro-
 cedures  must  be  geared  up  to  assist
 entrepreneurs  in  their  efforts.  This  can

 less  governance. The  more  we  are  go-
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 cent  and  more—it  can  go  upto  100  per
 cent  also—in  such  circumstances,  |
 would  like  to  caution  the  Government.

 The  R.B.I.  Report  which  has  given
 the  performance  of  100  select  com-
 panies  which  entered  into  foreign  col-
 laboration  has  concluded  that  the  ex-
 pectations  which  were  there  to  earn
 foreign  exchange  could  not  be  realised
 ultimately.  |  would  not  like  to  go  into
 the  detailed  figures  of  the  various  com-
 panies,  but  the  experience  had  not
 been  very  good.  |  support  the  encour-
 agement  for  foreign  investment  and
 technology.  But  at  the  same  time  |
 would  like  to  say  that  when  we  are
 going  to  get  the  foreign  investors  into
 the  Indian  industry,  precaution  will  have
 to  be  taken  that  the  products  which
 will  be  manufactured  by  these  multina-
 tional  corporations  are  not  going  to
 compete  with  the  same  type  of  pro-
 ducts  manufactured  by  the  Indian  in-
 dustry.  There  will  be  certain  products
 manufactured  by  the  Indian  industry
 which  will  have  to  compete  with  the
 foreign  multi-nationals.  But  if  we  are
 going  to  allow  multi-national  corpora-
 tions  to  enter  various  items  then  there
 are  definite  chances  that  the  products
 way  Manufactured  by  the  smail  scale
 industries  will  also  be  manufactured  by
 the  multi-national  corporations  and  in
 that  type  of  a  situation,  the  competition
 which  we  want  so  much,  that  competi-
 tion  will  not  be  there.  That  will  not  be
 a  competition  between  equals;  that

 veloped  and  the  under-developed;  bet-
 ween  the  privileged  and  the  under-
 privileged  and  that  will  not  be  a  jus-

 In  such  circumstances,  it  is  very es-
 sential  that  if  we  want  that  the  Indian
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 competition  and  in  such  a  competition,
 the  infant  industry  growing  on  the  Indian
 soil  will  be  throttled  and  |  do  not  think
 that  is

 the
 wish  of  the  Government.

 Keeping  these  things  in  view,  |  would
 like  to  request  the  Government  that  when
 the  multi-national  corporations  are  al-
 lowed  in  the  Indian  industry,  those  corpo-
 rations  will  have  to  give  an  undertaking
 that  primarily  the  products  manufactured
 here  will  be  for  exports  whereby  we  will
 eam  the  foreign  exchange  of  which  we
 are  in  dire  need  today.

 SHRI  SUDARSHAN  RAYCHAU-
 DHARY  (Serampore):  If  they  do  not  give
 the  undertaking,  what  will  be  the  policy?

 MR.  CHAIRMAN  (SHRI  SHARAD
 DIGHE):  Don’t  disturb  him.

 SHRI  MUKUL  BALKRISHNA  WASNIK:
 You  speak  when  you  are  to  speak.

 MR.  CHAIRMAN:  Continue  your
 speech.

 SHRI  MUKUL  BALKRISHNA  WASNIK:
 Sir,  |  think  that  unless  and  until  we
 decide  upon  such  norms,  the  experience
 which  we  had  with  the  Pepsico,  such
 type  of  things  could  happen  where  norms
 will  not  be  followed,  where  export  com-
 mitments  will  not  be  fulfilled  and  where
 these  multinational  corporations  instead
 of  being  an  industry  here,  convert  them-
 selves  into  trade  houses.  This  type  of
 thing  will  have  to  be  avoided  at  any  cost.

 Sir,  there  has  been  criticism  that  the
 Government  has  changed  its  policy  to-
 wards  the  public  sector.  Our  Government
 have  come  forward  with  this  line  of  think-
 ing  that  the  public  sector  will  have  to
 continue  to  play  the  role  which  it  had
 been  playing  in  the  past.  But  where  there
 were  mistakes,  where  there  was  ineffi-
 ciency,  where  there  were  shortcomings,
 those  shortcomings  will  have  to  be  re-
 moved.  We  cannot  afford  to  have  an
 inefficient  organisation  at  least.  ।  there
 are  inefficient  sick  units  in  the  public
 sector,  we  do  not  want  that  such  sick
 industry  should  be  encouraged  to  con-
 tinue.  Similarly,  we  do  not  want  that  the
 manner  in  which  the  sick  industry  from
 the  private  sector  was  taken  over  by  the
 Government  and  forced  to  be  adopted  by
 the  public  sector.  That  type  of  things
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 should  not  happen  and  therefore,  Sir,  ।
 we  want  to  progress,  and  march  forward,
 if  we  want  to  move  fast,  then  we  will
 have  to  have  efficiency  unless  and  until
 we  have  efficiency  in  our  functioning,
 nothing  will  succeed.

 Sir,  the  policy  placed  before  the  House
 has  certain  suggestions  which,  |  think,
 will  lead  the  nation  towards  faster  growth
 in  industry.  But,  Sir,  the  implementation
 of  this  policy  will  naturally  depend  upon
 what  type  of  infrastructure  are  we  going
 to  provide,  what  type  of  investment  and
 human  resource  development  will  be
 there  for  the  industry.  Sir,  the  budget
 provisions  for  the  infrastructural  develop-
 ment  in  the  country,  |  don't  think  are
 sufficient  enough  to  develop  a  strong
 infrastructure.

 Sir,  there  is  only  2.5  per  cent  increase
 over  last  year  in  the  Budget  provisions
 for  coal,  5.5  per  cent  for  power,  9  per
 cent  for  telephones,  1.6  per  cent  for
 transport  and  6.5  per  cent  for  railway.
 With  such  meagre  provision,  |  don’t  think
 that  we  will  have  a  sufficiently  strong
 infrastructure  to  boost  industry  and  the
 objectives  we  have  laid  down  in  the
 Industrial  Policy,  ।  don’t  think  that  with  an
 insufficient  infrastructure  we  are  going  to
 achieve  the  objective.

 Sir,  there  had  been  several  problems
 about  the  flow  of  credit  to  the  industry
 8150.  |  do  not  want  to  go  into  the  details,
 but  the  Government  will  have  to  ensure
 that  there  should  be  smooth  flow  of  credit
 to  the  smail  scale  industries  and  various
 other  industries.  De-licensing  is  okay,
 liberalisation  and,  various  facilities  are
 welcome  measures  but  till  the  time  we
 are  not  going  to  ensure  a  smooth  credit
 flow,  |  do  not  think  that  any  project  will
 be  a  successful  project.  (/nterruptions).

 Sir,  you  have  been  ringing  the  bell
 quite  often  and  frequently.  So,  |  am
 worried  whether  |  will  be  able  to  com-
 plete.

 ।  will  just  make  one  or  two  points.  |
 come  from  a  backward  area.

 AN  HON.  MEMBER:  Not  from  a  back-
 ward  State.

 SHRI  MUKUL  BALKRISHNA  WASNIK:
 A  forward  State,  but  from  a  backward
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 area.  |  come  from  Vidarbha.

 Sir,  With  the  liberalisation  and  the
 changes  in  the  licensing  policy,  !  think,
 the  industry  will  get  a  boost.  But  at  the
 same  time,  the  Government  shall  have  to
 think  about  measures  whereby  the  in-
 dustrial  development  of  backward  areas
 is  ensured.  The  Economic  Survey  has
 given  figures  about  the  letters  of  intent
 issued  from  1988-89  to  1990-91.  In
 1988-89,  1255  letters  of  intent  were  is-
 sued,  for  the  backward  areas  the  number
 was  610;  in  1989-90,  the  total  number  of
 letters  issued  was  1,155,  for  backward
 areas  it  was  550  and  for  1990-91  letters
 issued  were  931,  for  backward  areas  it
 was  399.  We  should  find  out  the  reasons
 for  social  tensions  in  the  bordering  areas.
 What  is  the  reason  for  the  naxalite  prob-
 lems  in  Andhra  Pradesh,  Orissa  and
 Madhya  Pradesh?  What  is  the  reason  for
 secessionist  activities  in  certain  border
 areas  of  the  country?  Why  is  there  a  hue
 and  cry  in  the  North  Eastem  part  of  the
 country?  Why  is  there  so  much  of  ten-
 sion  in  the  backward  areas  of  the  coun-
 try?  We  will  have  to  think  about  the  root
 cause  of  these  social  tensions  and,  |!
 think,  one  of  the  primary  reasons  for
 these  type  of  activities  is  the  lack  of
 industrial  development  in  those  areas.
 Therefore,  the  Government  will  have  to
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 genuine  objectives.
 Sir,  keeping  in  view  the  growing  unem-

 ployment  problem,  if  we  do  not  have
 authority  at  the  national  level  which  will
 plan  basically  for  employment  generation
 and  work  out  the  figures  of  employment
 opportunities  as  part  of  long  term  plan-
 ning,  |  do  not  think  we  will  be  able  to
 move  towards  our  goal  of  providing  gain-
 ful  employment  satisfactorily.  |,  therefore,
 think  that  there  should  be  a  central  au-
 thority.  We  can  name  it  as  National
 Commission  for  Manpower  Planning.
 While  planning,  we  have  to  keep  in  mind
 the  agricultural  development,  the  indust-
 rial  development  and  the  scientific  and
 technical  development  and  we  should
 also  keep  in  view  as  to  what  number  of
 engineers,  we  require,  what  number  of
 doctors  we  require,  what  number  of  tech-
 nicians  we  require  and  work  out  figures
 for  the  next  10  or  15  years;  only by  such
 long  term  planning  will  help  in  working
 out  positive  figures.  Yesterday,  Mr.  Chat-
 terjee  was  pointing  out  from  a  reply  from
 the  Government  that  yearly  the  Govern-
 ment  would  generate  10  million  jobs.

 Such  figures  do  not  give  any  confi-
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 was  accepted.  Democracy  had  trumphed
 and  those  who  wanted  to  throttle,  those
 who  wanted  to  create  hurdles  and  those
 who  wanted  to  hoid  the  Soviet  Union  to
 its  past  were  defeated.

 |  would  like  to  ask  the  hon.  Minister  of
 State  for  industries  Shri  P.  J.  Kurien  to
 convey  to  the  hon.  Prime  Minister  Shri  P.
 V.  Narasimha  Rao  that  he  has  taken  a
 bold  and  risky  initiative.  With  bold  in-.
 itiatives,  risk  is  involved  but  without  risk
 there  cannot  be  speedy  developmental
 processes  and,  therefore,  the  country  will
 stand  with  this  Goverment  and  with  its
 leader.  The  Govt.  should  continue  to  take
 strong  bold  and  hard  decisions  to  take
 this  country  out  from  the  situation  where
 it  has  landed  today.

 SHRI  BOLLA  BULLI  RAMAIAH  (Eluru):
 Mr.  Chairman,  Sir,  The  industrial  policy
 which  was  formulated  in  1956  had  to  be
 changed  a  number  of  times.  Finally,  we
 have  now  evolved  the  correct  policy  of
 liberalisation.  From  early  times,  we  have
 continued  to  be  one  of  the  first  ten
 industrial  countries.  But  now  its  position
 has  stripped  down  to  as  low  as  20th.
 This  new  policy  which  the  Government  of
 India  has  formulted  is  only  one  part  of  it
 but  it  requires  a  lot  of  coordination  with
 the  States  and  the  Centre.  There  are  lot
 of  problems  which  require  to  be  solved  if
 the  industry  is  to  develop.  There  are  the
 requirements  of  land,  water,  power  and
 many  other  things.  Those  formalities  take
 some  time  to  be  completed,  to  help  the
 industrial  growth  in  this  country.

 When  you  want  to  liberalise  the  indust-
 rial  policy,  the  most  important  thing  as
 my  friend  says  is  to  be.very  cautious
 about’  the  infrastructure  in  this  country.

 Are  we  in  a  position  to  compete  inter-
 nationally  with  the  large-scale  and  highly
 economic  type  of  industries.

 We  are  not  able  to  compete  interna-
 tionally  because  our  power  system  is
 poor  and  our  system  of  airlines  and
 telecommunication  and  railways  is  ineffi-
 cient.  In  the  banking  sector,  we  are  faced
 with  high  interest  rates  and  we  do  not
 have  proper  expertise.

 The  industrially  developed  countries  al-
 ways  have  the  expertise  in  the  banking

 General)  1991-92

 system  itself.  To  guidé  the  industries
 there,  the  banks  witt.qadvance  finance  and
 also  monitor  whenever  they  face  any
 problems.

 That  is  the  reason  why  they  control,
 operate  and  give  them  all  the  guidance
 whenever  and  wherever  it  is  required.
 But  they  are  not  operating  at  the  primitive
 advance  rates  and  deposit  rates.  This  is
 very  essential  if  any  country  requires
 industrial  deVelopment.

 Sir,  |  would  like  to  tell  you  about  the
 industrial  sickness.  We  are  facing  it  quite
 often.  But  it  is  not  out  of  place  to  mention
 that  the  advanced  countries  also  have
 got  the  industrial  sickness.  But,  as  |
 mentioned  earlier,  the  banks  and  the
 financial  institutions  will  always  step  in  at
 an  early  stage  before  it  becomes  sick
 and  they  form  amalgamations  and  collab-
 orations  which  are  required  for  the  survi-
 val  and  improvement  as  well  as  improv-
 ing  their  efficiency.

 The  other  point  is  that  the  multinational
 companies  are  now  going  to  enter  this
 country.  The  most  important  aspect  is
 that  the  highly  polluted  and  effluent  in-
 dustries  should  not  be  brought  in  without
 proper  precautions.  The  multinational
 companies  do  not  use  their  land  for
 setting  up  such  industries.  They  like  to
 shift  such  industries  somewhere  else
 where  the  opportunities  are  there.  Uniess
 we  take  proper  precautions  and  see  that
 these  things  are  properly  taken  care  of,
 we  will  have  to  face  serious  conse-
 quences.

 Please  look  at  the  steel  industry.  We
 are  exporting  a  lot  of  iron-ore  and  getting
 very  little  foreign  exchange.  Instead  of
 doing  that,  it  is  better  we  produce  more
 quantity  of  steel.  Even  if  necessary,  we
 can  produce  cheapest  quality  stee!  with
 the  technology  from  Korea  or  Japan.  It
 will  give  us  more  employment  to  our
 countrymen.  By  that  way,  we  can  also
 develop  new  t  Regarding  ex-
 port  part  of  it,  we  will  eam  much  more
 than  what  we  are  eaming  today  by  ex-
 porting  our  iron-ore.  This  is  one  part  of
 that  industry.  Wherever  we  have  got
 scope  for  export  of  raw-materials,  we
 should  be  cautious  of  such  aspects.  |  feel
 that  we  should  produce  value-added  pro-
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 ducts.  That  requires  industrial  develop-
 ment.  Simultaneously,  it  will  give  more
 employment  opportunities  to  our  people.

 Look  at  the  paper  industry.  We  are
 facing  acute  shortage  of  paper  though
 the  country  has  got  the  potential  to  de-
 velop  cellulose.  We  are  importing  paper,
 pulp  and  waste  paper.  The  reason  why
 we  are  not  able  to  develop  it  ७  be-
 cause  we  have  not  developed  enough
 amount  of  forest  which  plays  an  impor-
 tant  role.  Its  development  requires  the
 coordination  between  the  industry  and
 the  Forest  Department.  ।  you  say  that
 we  have  to  develop  trees  by  planting
 as  in  the  case  of  other  countries—fast-
 growing  variety  trees,  probably  there  is
 no  link  between  industry  and  the  Forest
 Department. These  are  the  things  to  be
 coordinated  property  before  we  develop
 that  industry.

 The  plastic  industry  requires  a  lot  of
 imported  raw-material.

 est  quality  stee!  with  our  iron-ore  which
 is  available  in  this  country.  Because  of
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 important  thing  which  we  have  to  con-
 sider  today  is  utilisation  of  non-conven-
 tional  sources  of  energy.  As  we  pro-
 ceed  further,  we  find  that  not  only  in
 this  country  but  all  over  the  world,  the
 energy  source  is  slowly  getting  depleted
 and  the  requirements  are  increasing.  Of
 course,  the  population  growth  of  this
 country  is  to  be  curtailed.  ।  you  have
 to  develop  non-conventional  sources  of
 energy  like  the  geo-thermal  energy,  tidal
 energy,  solar  energy,  gas-based  energy
 etc.  Some  sort  of  research  and  de-
 velopment  is  required.  If  it  is  not  made,
 ultimately  you  will  face  serious  conse-
 quences.

 Sir,  we  have  got  tremendous  amount
 of  scope  in  this  country  for  developing
 the  pharmaceutical  industry  and  the
 technology  is  available.  A  lot  of  export-
 oriented  activity  has  already  been  pick-
 ing  up.  If  the  Government  takes  adequ-
 ate  initiatives,  we  can  do  a  lot  more.
 Regarding  export,  we  have  not  de-
 veloped  fully  well.  ।  you  give  more  im-
 portance  to  the  export  zone,  if  you  give
 priority  to  it,  our  foreign  exchange  earn-
 ing  will  increase  substantially.

 The  agro-based  industry  is  one  of  the
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 Similarly,  the  tyre  industry  at  Man-

 galagiri  was  given  a  Letter  of  Intent  long
 time  back.  But  it  has  also  still  not
 materialised.

 Naphtha  cracker  pliant  at  Vizag  is  a
 very  important  one  and  it  is  one  of  the
 items  required  for  the  development  of  the
 plastic  industry.  With  the  down-stream
 product,  we  will  develop  tremendous
 amount  of  scope  and  opportunity  for
 large  scale  and  smail  scale  sector.

 -  spite  of  the  fact  that  bauxite  is
 available  in  plenty,  the  aluminia  factory  at
 Vizag  was  not  contémplated  earlier.  The
 reason  for  this  is  obviously  not  known.  It
 was  delayed.  The  Government  should
 give  top  priority  for  that.

 As  |  said  earlier,  fruit  canning  and  juice
 preservation  industry,  fish  processing  and
 poultry  processing  industries  are  based
 on  agriculture.  These  have  got  very  good
 scope:  in  Andhra  Pradesh.  Along  with
 that,  we  can  have  the  natural  gas
 through  the  Godavari-Krishna  basin  and
 thus  they  can  produce  lot  of  fertilizers.
 Gas-based  industries  and  the  power  gen-
 eration  are  the  very  important  items
 which  we  can  develop  in  Andhra
 Pradesh.

 The  Vizag  Stee!  Piant  had  been  drag-
 ging

 on
 for  the  last  15  to  20  years.  We

 know  it  requires  immediate  provision  in
 order  to  have  the  full  capacity  utilisation
 so  that  we  can  get  reasonable  economic
 cost.  Otherwise,  the  administrative  cost  is
 going  up  daily.  Ultimately,  we  do  not
 know  what  will  be  the  price  of  steel  when
 it  comes  out—whether it  will  be  used  by
 the  Indian  engineering  industries  which
 are  capable  of  doing  that  and  what  will
 be  the  consequences  of  that.

 I  thank  you  very  much  for  giving  me
 the  opportunity  to  speak.

 [Translation]
 “SHRI  HARADHAN  ROY  (Asansol):

 Mr.  Chairman  Sir,  |  would  like  to  speak  in

 Bengali.  Since  it  is  my  maiden  speech,  |

 party,  Shri  Ajoy  Mukherjee  and  Shri
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 Basudev  Acharye  have  already.  spoken
 on  the  industrial  policy.  |  do  not  want  to
 repeat  what  they  have  already  5810.  |  just
 cannot  think  what  is  going  to  happen.  We
 have  a  proverb  in  Bengali—A  burn  child
 dreads  the  fire.  !  have  come  from  an
 industrial  belt,  Asansol.  Unfortunately  all
 the  public  sector  industries  have  become
 sick  there  and  it  seems  that  they  are  in
 their  last  gasp.  ॥  is  very  difficult  to  say
 what  will  be  the  fate  of  these  industries.  |
 would  speak  abcut  them  one  by  one.
 Before  that  |  wou'd  like  to  say  what  will
 be  the  outcorne  of  this  new  industrial
 policy.  We  have  taken  or  have  been
 taking  loan  from  the  World  Bank.  |  pre-
 sume  we  have  been  dictated  by  all  their
 terms  and  conditions.  We  device  our
 industrial  policy  cr  Agricultural  policy, or
 economic  policy.  But  all  our  policies  are
 actually  devised  in  Washinghton  and
 then  they  are  branded  as  ours.  This  is
 the  condition  now.  |  am  really  scared
 because  |  fee!  that  this  will  definitely
 endanger  the  independence  and  integrity
 of  our  country.  |  am  alarmed  as  |  do  not
 know  what  would  happen.  |  will  first
 speak  about  the  industries  in  my  area
 and  then  |  would  talk  about  other  indus-
 tries  of  other  Siaies.  In  Bhari  Udyog
 Nigam  in  our  area  we  have  four  Refrac-
 tory  and  ceramic  units  of  Burn  Standard
 under  Bharat  Bhari  Udyog  Nigam.  There
 are  8  engineering  units  alongwith  8  Re-
 fractory  Units  uncer  Bharat  Bhari  Udyog
 Nigam.  Of  these 8  units,  4  are  in  West
 Bengal,  one  is  in  Bihar,  Two  in  Madhya
 Pradesh  and  one  in  Tamil  Nadu.  These
 industries  were  taken  over  by  the
 Goverment  in  1974.0  and  were
 nationalized  in  1976.  During  that  time  the
 then  Industry  Minister  said  that  these
 industries  have  become  sick  because,  of
 the  inefficiency  and  worthlessness  of  the
 owners,  their  inability  for  investment,  cor-
 ruption  etc.  Prior  to  ationalization  it  was
 said  that  since  .these  industries  have
 important  role  for  the  economy  of  the
 country,  particularly,  all  the  Refractory
 Factories—the  Ceramic  Refractories—4
 are  in  West  Bengal  two  in  Madhya
 Pradedsh,  one  is  in  Bihar,  one  in  Tamil
 Nadu  should  be  taken  over  by  the
 Government.  Moreover  these  industries

 “Trarslation  of  the  speech  originally  delivered  in  Bengali
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 are  important for  steel  also.  Huge  capital
 is  needed  to  run  these  factories  smooth-
 ly.  The  owners  are  unable  to  invest  the
 vast  amount.  So  they  are  to  be  taken
 over.  We  also  have  been  pressurizing  for
 the  nationalization  of  these  industries.
 Due  to  our  pressure  these  industries
 were  nationalized. But  it  is  a  matter  of
 regret  that  these  .industries  were  taken
 over  in  1974  and  nationalized  in  1976.
 Since  then  projects  reports  have  been
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 bricks  and  Lal  Kuthi  Silica  works  so  that
 these  could  be  viable.  But  the  fund  was
 not  granted.  In  1982  there  was  a  report
 in  which  it  was  said  that  in  Silica  industry
 Rs.  one  crore  thirty  eight  lakhs  and  for
 Durgapur  Refractory  industry  61  lakhs
 are  needed.  For  Lal  Kuthi  Silica  industry,
 the  project  report  was  implemented  to
 some  extent.  But  it  was  surprising  that  in

 befitting  the  time.  But  these  were  denied.
 Now  they  allege  that  even  after  invest-
 ment,  the  industry  could  not  be  viable.
 But  they  never  disclosed  that  these  es-
 sential  things  were  denied.  Of  course  this
 has  been  brought  to  the  notice  of  the
 Prime  Minister,  the  Industry  Minister,  the
 Labour  Minister,  many  times.  |  been
 an  MLA  at  that  time.  |  had  been  visiting
 Delhi  since  10  years.  But  ail  my  efforts  to
 get  these  essential  machinery,  plants
 bore  no  fruit.  There  is  nobody  to  listen  to
 our  complaints.

 Secondly  in  1984  for  No.  2  Sophisti-
 cated  Bricks  Industry  Macon  Co.  was
 approached and  they  said  that  by  invest-
 ing  Rs.  4  crores,  the  industry  could  be
 viable.  Two  lakhs  were  spent  for  report.
 But  the  investment for  Rs.  4  crore  was
 not  granted.  God  onty  knows  what  hap-
 pened  to  the  report  and  the  proposal.

 What  |  want  to  say  is  this,  that  we  had
 been  pressurizing  for  these  industnes.

 great  haste.  There  was  no  data,  n0
 report and  Dr.  Ghosh was  asked  to  give
 his  opinion  if  these  industries  could  be
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 day  of  light.  We  do  not  know  where  it
 disappeared.

 ॥  has  been  seen  that  by  new  invest-
 ment,  the  industry  can  have  profit,“  For
 Salem  Work  industry  18  crores  were
 invested  and  there  is  a  profit  of  Rs.  5  to
 6  crores  annually.  Crores  of  Rupees
 have  been  invested  for  Engineering  in-
 dustry.  But  they  are  running  at  a  loss.  ।
 we  judge  the  Refractory  Factories  as  a
 whole,  we  will  find  they  are  not  running
 at  loss.  The  Chairman  of  Bharat  ‘Bhari

 to  find  any  solution  for  these  industries.
 The  project  reports  have  been  prepared
 by  us,  by  the  experts.  The  Company

 an  in  and  out  house  study  in  1985.
 was  a  Cominittee  also  to  find  out
 and  means  for  these  industries.

 Chairman  kept  the  Board  of  Bharat  Bhari
 Udyog  Nigam  and  Bum  Company  in  the
 dark  and  in  collusion  with  MECON  asked
 them  to  prepare  a  report.  That  this  report
 was  conspiratory  could  be  found  out  by
 any  one  expert.

 16.00  hrs.

 [Shri  Ram  Naik  in  the  chain
 This  report  said  that  crores  of  rupees

 have  to  be  invested  to  make  these  indus-
 tries  viable  but  there  would  be  only1/3rd
 labourers.

 Sir,  this  is  not  the  end  of  the  story.
 There  were  the  captive  industries  of  ISS-
 CO  during  the  time  of  Martin  Bum.  And
 since  these  were  the  captive  industries  of
 Steel,  the  ISSCO  used  to  take  their
 production.  After  nationalization  ISSCO
 was  placed  under  the  Ministry  of  steel
 and  these  factories  after  Nationalization
 were  placed  under  the  Ministry  of  indus-
 try.  So  they  lost  the  status  of  captive.  But
 after  much  later  three  closed  factories  of
 Bihar,  Assam  Silimanite  Bharat  Refac-
 tories  Ltd.  and  IFICO  were  taken  over
 and  have  been  made  captive  of  with
 Bokaro  Steel.  But  these  factories  of  Burn
 Standard  were  made  decaptive  from  cap-
 tive  status.  In  West  Bengal  the  three
 giant  steel  factories,  Allied  Steel,  -Dur-
 gapur  Steel  and  15500  do  not  have  any
 captive  pliant.  And  without  investing  any-
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 thing,  these  factories  have  been  in-
 structed  to  compete  in  the  market.  But
 how  it  is  possible.  The  purpose  of
 nationalization  failed.  We  have  been
 sending  representation,  eeting  the
 Ministers.  |  have  met  the  present  industry
 Minister,  Shri  Kurien  and  Shri  Thungan
 also.  |  had  met  the  other  Industry  Minis-
 ters  in  the  past  also.  But  nothing  has
 happened.

 Now  if  |  disclose  to  you,  you  will  be
 surprised  to  know  that  in  73rd  Board
 meeting  the  Directors  of  Burn  Standard
 said  that  as  they  were  not  aware  of  any
 report  they  would  not  make  any  com-
 ment.  For  Durgapur  Refractory  Works  the
 report  recommended  to  sanction  Rs.61
 lakhs.  But  it  was  spent  somewhere  else.
 But  in  the  7th  Annual  report  it  was  written
 that  the  modemisation  Programme  is
 progressing  is  running  satisfactorily  ac-
 cording  to  the  report.  They  claim  in  the
 report  that  the  work  for  modernization for
 expansion  are  progressing  in  a  satisfac-
 tory  manner.  Now  what  reaction  do  you
 expect  for  this  kind  of  bogus  claim?

 It  is  nothing  but  sheer  loot.  Where  did
 the  money  disappear.  |  have  been  asking
 them  to  9 to  go  through  the  7th  Annual  and
 8th  Annual  report  and  find  out  whether
 modernization  of  Durgapur  Factory  has
 been  progressing.  Then  the  Ministry  of
 Steel,  the  Ministry  of  Industry  and  Minis-
 try  of  Labour  asked  Macon  BRL  to  Pre-
 pare  some  plans  so  that  these  industries
 can  be  saved  for  their  existence.  They
 suggested  some  product  mix.  But  even
 these  were  not  implemented.

 Sir,  there  is  no  refractory  expert  in  the
 Board  of  Burn  standard.  The  then  Minis-
 ter  Narayan  Dutt  Tewari  said  that  the
 Board  will  be  strengthened.  A  full  time
 Director  will  be  appointed.  But  a  part  time
 Director  was  appointed.  And  the  present
 Chairman  has  abolished  the  post  of  Di-
 rectar  and  getting  the  work  done  by  his
 own  people.  There  is  not  a  single  Refrac-
 tory  expert.  This  |  want  to  emphasise.  |
 want  to  say  how  these  factories  can  be
 saved.  |  must  also  mention  Hindustan
 Pilikntron  Glass  Factory  facing  closure
 for  more  than  6  years.  In  the  Business
 standard  of  Yesterday  |  have  seen  that
 50  to  60  factories  will  be  disinvested.  |
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 have  become  apprehensive.  |  quote  from
 Scope  Moots  Exit  Policy  for  sick  PSUs.
 “According  to  him,  about  50-60  PSUs
 have  already  been  indentified  for  disin-
 vestment  but  refused  tu  disclose  their
 names.”  This  is  alarming.  We  do  not
 know  what  would  happen.  (The  Beil).  Sir,
 1  must  be  given  time.  |  want  to  say  Sir,
 that  |  met  the  Chief  Minister  with  the
 report  of  Macon  and  talked  to  the  Chief
 Secretary  and  Dr.  Ghosh  who  is  an
 expert  on  Refractory  ceramic  and  who
 had  been  the  Chairman  oi  DGTG  for  two
 terms  and  who  has  invented  many
 things,  had  worked  in  various  capacities
 gave  a  report  to  the  Chief  Secretary  that
 by  spending  only  Rs.  8  crore  three  fac-
 tories  can  be  made  viabie:

 1.  Raniganj  No.  2.
 2.  Lal  Kuthi  Silica,  and
 3.  Durgapur  Refractory

 [English]
 MR.  CHAIRMAN:  You  have  to  finish  in

 two  minutes.

 {Transiation]
 *SHRI  HARADHAN  ROY:  No,  ।  cannot

 finish  in  two  minutes  bacause  this  15  my
 maiden  speech.  |  am  taking  about  Re-
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 also  supply  requirements  after  moderni-
 zation  |  oppose  that  these  factories
 should  not  be  closed  or  denationalized.

 Now  |  would  like  to  talk  about  the
 workers  labourers.  Sir  can  anybody  im-
 agine  that  an  unskilled  labourer  working
 in  these  factories  of  an  unskilled  worker.
 Indian  Goverment  get  only  Rs.  330.58
 paise.  The  basic  pay  is  Rs.  197  and  Rs.
 106.58  paise  fixed  D.A.  Just  think  of  it.  4
 Clerical  staff  is  getting  Rs.  344.58
 paise.Their  basic  salary  is  Rs.  227/-.
 Their  wages  have  not  been  revised  since
 for  the  last  13  Years.  Even  the  Hon'ble
 Calcutta  High  Court  order  for  payment  of
 interim  relief  has  been  ignored.

 of  Bharat  Bahri  Udyog  Nigam  Ltd.  are
 running  at  a  loss.  |  am  not  naming  all
 because  you  are  asking  me  to  wind  up.  |
 name  only  Breith  Wait  &  Co.  and  Bharat
 Wagon  Bum  Standard  etc.  |  feel  the
 Chairman  of  Bharat  Bahri  Udyog  Nigam

 cation  has  been  opened.  The  met
 al  Cell  House.  the  Alluminium  House
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 be  taken  for  1500  |  met  Shri  Santosh
 Mohan  Deb  some  days  back.  He  said

 that  they  will  take  some  decisions. But  by
 the  time  they  take  measures.  These  peo-

 ple  also  will  perhaps go;  But  there  would not  be  any  modemization  for  ॥500.
 (Interruptions)...
 [English]

 MR.  CHAIRMAN:  Yoy  must  wind  up.
 You  have  already  taken  your  time.

 [Translation]

 *SHRI  HARADHAN ROY:  No,  |  -  conciu-
 ding  Sir.  The  Bangal  Paper  Mill  factory
 was  closed  for  6  to  7  years.  ।  was  not
 taken  over  by  the  Government  in  Delhi  in
 spite  of  pressure  by  the  State  Govem-
 ment,  the  MLA’s  the  MPs  &  Trade
 Unions.  The  State  Govt.  could  not  take
 over  for  financial  strains.  One  individual
 enterpreneur  came  forward  to  take  the
 responsibility  of  running  it.  But,  Punjab
 National  Bank  has  filed  a  svt  against  the
 owner  in  the  Supreme  Court  to  get  the
 money  back  while  Crores  of  Rupees
 have  been  lying  with  other  closed  indus-
 tries.  Instead  of  getting  back  that  amount
 the  Bank  wants  to  get  back  their  money
 from  this  factory  which  has  started  func-
 tioning.  there  has  been  a  deliberated
 attempt  to  close  the  factory  in  conni-
 vance  with  the  big  monopoly.  It  is  really a
 pitiable  situation  more  than  two  thousand
 five  hundred  factories  have  been  closed.
 270  big  industries  have  faced  closure.
 who  is  responsible  for  this?  Thousands
 of  people  can  be  employed  in  these
 factories.  Why  these  factories  and  indus-
 tries  have  not  been  put  to  function?  We
 have  been  appealing  again  and  again  to
 Central  Government.  But  nothing  was
 done.

 [English]
 MR.  CHAIRMAN:  Kindly  conclude.  You

 have  already  taken  20  minutes.
 [Translation]

 “SHRI  2  ROY:  |  -  concluding.
 We  do  not  know  where  the  policy  of  the
 Government  would  lead  us?

 Sir  we  have  big  collieries  in  our  area.
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 only  30%  of  their  capacity  is  being  util-
 ised.  Shri  Basudev  Acharya  has  men-
 tioned  the  other  day  about  MAMC  set  up
 to  make  machinery  for  Coal  industry.  But
 instead  of  making  machinery  in  MAMC
 we  are  importing  it  from  foreign  country.
 This  is  the  question  of  commission.

 Everything  is  possible  if  you  have  com-
 mission.  (interruptions..  )

 [English]

 MR.  CHAIRMAN:  Kindly  discontinue  now.

 [Translation]
 *SHRI  -"  ROY:  We  have  coal,,

 we  have  steel,  we  have  iron,  aluminium,
 glass,  rail.  We  can  have  ancilliary  fac-
 tories.  Lakhs  of  people  will  find  employ-
 ment.  We  can  have  coal  base  industry
 and  thus  provide  employment  to  many
 people.  You  are  facing  land  problems  for
 opening  of  new  mines.  This  can  be
 solved,  if  seriously  you  implement  the
 Sonepur  Bajari  Package  and  provide  job
 and  full  rehabilitation  for  evicted  people.

 We  have  been  sold  to  the  foreign
 country.  Our  country  has  been  mort-
 gaged  to  the  foreign  power.  But  the
 people,  the  mass  are  not  going  to  stand
 this  any  longer.  They  will  definitely  revolt.
 That  day  is  not  very  far  off.  With  these
 words  ।  conclude  my  speech  and  thank
 you.

 [English]
 SHRI  HARISH  NARAYAN  PRABHU

 ZANTYE  (Panaji):  Sir,  |  rise  to  support
 the  Demands  for  Grants  under  the  con-
 trol  of  the  Ministry  of  Industry.

 |  rise  to  support  and  commend  the  new
 Economic  Policy  of  deregulation  and
 liberalisation.  If  India  has  to  prosper,  then
 India  has  to  compete  with  the  worid
 market.  If  we  have  to  compete  with  the
 world,  then  our  product  must  be  competi-
 tive  both  in  price  as  well  as  in  quality.
 That  means,  we  must  have  upto-date

 oes  ate
 ee

 ee gy,  efficient  managerial  supervision  and  a
 proper  check  on  the  cost  of  production.
 Besides,  labour  productivity has  also  to
 be  improved.  Let  us  study  the  example  of
 Japan  and  South  Korea.  They  import  iron

 “Translation  of  the  speech  originally  delivered  in  Bengali.
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 how  to  our  young  entrepreneurs so  that
 they  can  with  stand  competitive  markets
 at  home  and  abroad.

 We  keep  on  hearing  about  strikes,
 dharnas  and  --  every  now  and

 then.  This  causes  great  damage  to  our

 share  in  profits.  At  the  same  time  respon-
 sibility and  accountability  should  also  be
 fixed on  them.

 Because  of  certain  prevailing  rules,  it

 [Translation]

 Mr.  Chairman,  Sir,  the  Members  of  our
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 ance  with  the  result  they  are  prospering.
 The  outcome  of  it  is  that  the  rich  and  well
 off  people  are  getting  richer  day  by  day.
 Bata  has  snatched  the  occupation  of  the
 cobblers  who,were  manufacturing  shoes
 in  the  country.  Similarly  Tata  has  grab-
 bed  the  vocation  of  blacksmiths  and
 smail  artisans.  As  such  |  would  like  to
 say  that  Bata  and  Tata  have  become  the
 biggest  cobbler  and  blacksmith  respec-
 tively.  Consequently  the  small  scale  in-
 dustries,  which  were  the  source  of  earm-
 ing  a  livelihood  for  the  villagers,  have
 been  captured  by  Tata  &  Birla  with  the
 result  the  people  are  rushing  towards
 cities  in  search  of  a  living.

 Mr.  Chairman,  Sir,  we  are  trying  to
 attract  the  Non-Resident  Indians  in  the
 hope  that  it  would  be  beneficial  to  the
 country.  But  my  observation  is  that  the
 only  black  money  of  our  country  depo-
 sited  in  the  foreign  banks  will  come  to
 india  through  these  N.I.Rs.  and  will  be
 converted  into  white  money.  Such  is  the
 arrangement  made  by  this  Government.

 is  my  observation.  Among  them
 there  will  be  some  people  who  would  be
 interested  to  send  their  money  earned  by
 honest  means  to  this  country.  But  my
 view  is  that  most  of  them  would  take
 undue  advantage.  if  at  all  NRis  are
 interested  to  invest  in  India,  they  should
 invest  their  capital  in  villages  so  that
 villagers  could  be  benefited.  Big  indus-
 tries  are  swallowing  small  scale  indus-
 tries.  Therefore,  incentives  should  be  gi-
 ven  to  small  scale  industries  so  that  they
 could  be  saved  from  extinction.  The  fai-
 lure  to  do  so  result  in  their  collapse  and
 the  skilled  people  are  in  deep  distress.

 Mr.  Chairman,  Sir,  |  would  like  to  quote
 the  example  of  Japan.  That  country  was
 on  the  verge  of  destruction  when  bomb
 was  dropped  at  Hiroshima  and  Nagasaki
 but  the  country  progressed  by  leaps  and
 bounds  by  encouraging  small  scale  in-
 dustries.  Today  Japan  falls  in  the  categ-
 ory  of  developed  countries.  The
 economic  condition  of  Japan  is  so  sound
 that  it  has  over  taken  U.S.A  The  Japan
 made  clocks,  T.V.  and  calculators  are
 world  renowned.  Even  our  country  enjoy-
 ed  world  fame.  The  sarees  made  pro-
 duced  in  our  country  were  so  fine  that  it
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 could  be  passed  through  a  finger  ring.
 Stone  carving  and  craftsmanship  were
 world  famous  but  we  have  forgotten  this
 speciality  and  attention  is  being  paid
 toward  the  major  industries.  The  result
 was  that  the  image  of  India  before  the
 world  for  these  things  was  shadowed.

 Mr.  Chairman,  Sir,  |  reiterate  that  the
 small  industries  should  be  encouraged
 and  extended  financial  assistance.  As-
 sistance  is  given  to  big  industries  but
 these  industries  close  down  ovemight
 and  the  property  worth  crores  of  rupees

 Policy.  We  feel  that  if  the  Industrial  Policy
 had  been  correct  the  gold  of  our  country
 would  not  have  been  mortgaged. क  fore-
 ign  countries  and  there  was  no  need  for
 devaluation  of  our  rupee.  it’s  only  reason

 concepts  will  have  to  be  brought  in.
 Mr.  Chairman,  Sir,  |  hail  from  Gujarat.

 cores
 of

 rupees,  but  how  many

 Gujarat,  Anmedabad  and  Bhavnagar  are
 the  drought  prone  areas  because  of  in-
 sufficient  rains.  With  the  result  the  people
 there  become  jobless.  Small  industries
 should  be  encouraged  there  and  invest-
 ment  should  be  made  in  the  field  of
 Small  Industries.  Before  Independence
 lakhs  of  people  used  to  come  to  Surat  for
 trade.  It  was  a  big  trade  centre  at  the
 time  of  Britishers. But  now  what  has
 happened  to  that  city?  There  are  no
 trade  activities  these  days.  Such  is  the
 position.  Therefore  such  places  should
 be  developed.

 Mr.  Chairman,  Sir,  Government  is  in-
 teresteo  to  set  up  industries  and  im-
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 tion.  |  am  very  happy  that  very  many
 people  in  our  Party  also  have  this  feeling.
 Sir,  There  is  only  one  industry  that  has
 been  totally  neglected  and  totally  kept
 aside  is  the  film  industry.  In  this  arena,
 the  industry  that  gives  jobs  to  ten  lakh
 people  all  over  india  and  that  industry
 that  gives  Rs.  800  crores  in  the  form  of
 Entertainment  Tax  to  all  the  States  and
 that  industry  that  makes  the  highest
 (21081 101 of  films,  that  is  923,  has  been
 totally  neglected  in  this  Policy  of  our
 Government.

 1  would  like  to  bring  to  your  kind  notice
 that  the  film  industry  stands  by  the  nation
 always  at  the  time  of  war,  at  the  time  of
 drought,  at  the  time  of  famine  and  all  the
 natural  calamities  tbe  film  industry  stood
 by  the  nation.

 Our  film  industry  produces  927  feature
 films.  Last  year,  it  produced  so  many
 films.  In  spite  of  this,  it  is  being  neg-
 lected;  and  the  new  policy  has  totally
 crippled  the  film  industry.

 In  1995,  the  people  all  over  the  world
 will  be  celebrating  a  centenary  year  of
 the  worid  cinemas.

 On  28th  December,  1895,  in  Paris,  Mr.
 August  Lumiere  and  Louis  demonstrated
 a  short  film  “workers  leaving  the  Lumiere
 Factory.”  And  that  was  the  beginning  of
 the  film  industry;  and  that  expanded  in
 these  100  years  all  over  the  world  and
 contributed  to  the  world  culture  and  world
 trade.  |  do  not  know  whether  in  1995  with
 this  policy  of  our  Government  the  film
 industry  will  be  able  to  witness  this  great
 celebration  of  the  centenary  of  the
 Cinema.

 It  is  so  frustrating  to  mention  in  this
 august  House  that  the  film  industry  that
 makes  the  largest  number  of  films,  that
 gives  jobs  to  ten  lakh  peopie,  that  gives
 Rs.  800  crores  to  different  States  in  the
 form  of  entertainment  tax  where  the
 State  does  not  spend  even  a  single
 penny—usually,  when  you  make  money,
 you  invest  the  money.  You  are  getting
 multinationals  over  here;  they  will  be
 investing  money  to  get  money—this  is
 the  one  industy  that  does  not  take  any-
 thing  from  the  Government,  State
 Government;  the  State  Government  does
 not  invest  even  a  single  penny;  even
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 then  the  film  industry  gives  Rs.  800
 crores  in  the  form  of  entertainment  tax  to
 different  States  of  our  country.  When  this
 industry  gives  so  much  employment,  so
 much  money  to  the  Government,  in  spite
 of  this,  this  industry  is  so  unfortunate  that
 this  Government  never  ever  thought  of
 this  industry  that  where  is  a  source  of
 film.  The  source  is  the  raw  stock;  the
 source  is  the  negative  and  the  positive.
 And  in  all  these  42  years,  after  Independ-
 ence,  with  all  the  governments  came  and
 gone  of  different  political  parties,  they
 never  thought  that  this  industry  gives  so
 much  employment  to  the  people,  so
 much  money  to  the  Government.  And
 from  where  the  raw  stock  comes.  The
 raw  stock  is  being  imported.  |  am  after
 the  hon.  Minister  for  the  last  one  month;  |
 think  he  has  realised  that,  this  industry
 which  gives  to  the  country  so  much
 money,  employment  to  the  people  and
 also  other  cultural  service,  that  industry
 was  importing  the  raw  stock.  If  the  raw
 stock  is  not  available  here,  the  film  indus-
 try  can  come  to  a  standstill.

 On  the  30th  November,  1960.  the
 Government  of  India  set  up  a  plant  in
 collaboration  with  a  French  Company
 called  M/s  BAUCHET  of  France.  We
 have  never  heard  the  name  of  M/s
 BAUCHET  of  France  which  manufac-
 tured  films.  But  they  wanted  to  manufac-
 ture  films  with  M/s  BAUCHET  of  France.
 We  have  heard  the  name  of  the  RAW-
 FILM  manufacturers,  we  have  heard  the
 name  of  Fuji;  we  have  heard  the  name  of
 Orwo  and  Kodak  all  these  are  raw  stock
 manufacturing  companies.  But  they  had
 a  deal  with  a  French  Company.  And  a
 company  over  here  was  formed  calied
 “Hindustan  Photo  Film  Manufacturing
 Company  in  Ooty.  In  31  years  of  its
 existence,  this  Company  has  not  man-
 ufactured  one  foot  of  positive  or  negative.
 (Interruptions)  |  am  very  realistic.  He  is
 my  ‘next  door  neighbour  over  there.  So.
 without  ringing  a  bell,  |  am  given  three
 minutes.

 SHRI  MUKUL  BALKRISHNA  WASNIK
 (Buldana):  You  will  have  to  assure  him
 that  you  will  show  him  a  film.

 MR.  CHAIRMAN:  Without  ringing  a
 bell,  you  are  getting  three  minutes.
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 SHRI  SUNIL  DUTT:  |  want  to  ask  the
 hon.  Minister  whether  this  Hindustan
 Photo  Film  Manufacturing  Company
 which  has  been  existing  in  the  last  30
 years  has  made  even  one  foot  of  film;  it
 has  not  made  one  foot  film  negative
 or  positive.  How  much  money  has  been
 spent  on  the  administrators  and  the  peo-
 ple  over  there  who  are  running  this
 factory?

 How  much  money  has  gone  into  the
 maintenance  of  that  factory?  How  much
 foreign  exchange  is  spent  so  far  for  the
 import  of  raw  stock  of  negative  and
 positive?  If  the  raw  stock  was  to  be
 manufactured  in  India,  we  could  have
 saved  the  foreign  exchange.

 Due  to  the  gross  negligence  of  the
 Company  for  31  years,  they  could  not
 fulfil  the  purpose  for  which  the  Company
 was  floated.  It  is  because  of  this  negli-
 gence  of  the  Company  that  the  film
 industry  has  been  suffering  and  it  is
 suffering  till  today.

 Earlier,  till  the  14th  June,  1991  a  roll  of
 1000  feet  of  film  used  to  cost  Rs.  2211;
 after  the  new  Industrial  Policy  that  the
 Government  has  brought  in,  the  same
 roll  of  1000  feet  costs  Rs.  3291  now.
 Thus  for  every  one  roll  of  1000  feet  there
 iS  an  increase  of  Rs.  1080.

 For  every  print  that  we  make  it  re-
 quires  16  rolls  of  1000  feet  each.  So.
 every  one  print  film  thus  costs  Rs.
 17,250  more.  Previously  the  cost  of  a
 film  used  to  be  Rs.  45,250  including  the
 cost  of  raw  stock,  developing  and  print-
 ing.  Now  the  print  costs  Rs.  62,450.  We
 usually  take  out  about  100  prints  for
 every  film.  thus,  the  producer  will  have
 an  additional  burden  of  Rs.  17,25,.000  on
 every  film  that  he  makes.

 Therefore,  for  a  total  consumption  of
 positive  raw  stock  for  an  all  language  film
 about  five  lakh  rolis  of  1000  feet.  for  927
 feature  films,  with  an  increase  of  Rs.
 1080  on  one  roll  of  one  thousand  feet.
 the  burdon  shifted  to  the  industry  will  be
 to  the  tune  of  Rs.  54  crores.  This  ts  an
 increase  of  56  per  cent  and  now.  |  come
 to  the  negative  film.  (Interruptions)  |
 would  like  to  bring  to  the  notice  of  my
 colleagues  that  it  is  very  strange  that  we
 get  the  positive  from  one  company  and
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 the  negative  from  another  company.  The
 stock  of  negative  film  we  get  from  the
 National  Film  Development  Corporation
 and  we  get  the  positive  from  the  Hindus-
 tan  Photo  Films.

 The  total  consumption  of  negative  film
 for  927  films  is  45,000  rolls  of  one
 thousand  feet  each,  per  year  on  an
 average.  The  negative  used  to  cost  Rs.
 8000  per  thousand  feet  earlier  and  the
 total  cost  comes  to  Rs.  36  crores  now.
 With  this  new  Industrial  Policy,  the  nega-
 tive  costs  Rs.  12,000  per  1000  feet  Roll
 and  this  will  be  a  total  of  Rs.  54  crores
 and  the  increase  of  Rs.  18  crores,  it  adds
 up  to  Rs.  72  crores  more.  That  is  what
 this  Policy  has  given  us!  And  |  am
 grateful  to  this  Government  that  the  in-
 dustry  that  has  done  so  much  is  bur-
 doned  by  this  Government,  to  the  tune  of
 Rs.  72  crores.

 In  the  year  1990-91  the  allocation  of
 foreign  exchange  to  import  the  negative
 film  was  Rs.  15  crores.

 [Translation]
 MR.  CHAIRMAN:  Shri  Sunil  Outt  ॥.

 please  tell  your  demand.
 SHRI  SUNIL  DUTT:  |  will  speak  about

 the  demand  also.  The  condition  of  the
 Fitm  Industry  should  be  known  to  this
 House  and  the  hon.  Minister.  (/nterrup-
 tions)

 [English]
 Before  the  devaluation  of  the  rupee.  for

 the  year  1991-92,  the  allocation  was
 about  Rs.20  crores  for  negative  stock
 and  now  they  have  reduced  it  to  Rs.10
 crores  and  after  devaluation  of  the  rupee
 by  22  per  cent,  it  has  gone  down  to  Rs
 8  crores.

 You  can  imagine  how  much  negative
 stock  can  be  purchased  with  that  money.
 and  how  many  film  can  be  made?  This  15
 a  reduction  of  66  per  cent.

 With  this  66  per  cent  reduction,  there
 will  be  a  drop  of  66  per  cent  in  films  and
 there  will  be  a  reduction  of  66  per  cent

 jobs  in  films.  ॥  means  that  more  than  six
 lakhs  of  people  will  be  jobless  and  the
 State  Governments  will  not  get  less  than
 66  per  cent  of  Rs.  800  crores.  And  this  15

 one  of  the  greatest  loss  to  the  film

 industry.
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 Sir,  video  piracy  and  cable  TV  are
 ruining  the  film  industry.  There  are  no

 rigid  laws  in  the  country  whereby  video
 piracy  and  cable  TV  could  be  controlled.
 in  other  countries,  if  any  body  is  caught
 in  video  piracy  and  using  the  cable  TV,
 that  person  has  to  compensate  the  cost
 of  the  production  of  film.  But  it  has  never
 happened  in  India.

 We  should  not  forget  that  the  contribu-
 tion  of  Indian  cinema  is  tremendous.  Men
 like  Shri  Satyajeet  Ray,  Shri  Mrinal  Sen,
 Shri  Ritwick  Ghatak,  Shri  Mehboob  Khan,
 Shri  Raj  Kapoor,  Shri  Guru  Outt,  Shri
 5.5.  Vasan  brdught  ‘Indian  cinema  on  the
 international  arena.  If  you  go  to  Russia,
 East  European  countries  West  indies,
 Africa  and  anywhere,  you  will  come  to
 know  India  through  Indian  cinema  and
 people  singing  Indian  songs.

 As  far  as  spreading  of  Hindi  language
 is  concerned,  it  is  my  challenge  that  the
 Government  programmes  are  not  suc-
 cessful  as  our  Indian  cinema  is.  You  go
 t6  Mizoram,  Nagaland,  North  Estern
 States  or  South  India,  you  will  see  peo-
 ple  there  singing  Indian  songs.  In  a  way,
 Indian  cinema  has  contributed  a  lot  to-
 wards  developing  Hindi  all  over  India.

 Sir,  there  are  tremendous  work  of
 Indian  cinema  in  regard  to  national  integ-
 ration.  And  what  else  the  contribution  can
 be?  An  why  the  cinema  is  being  neg-
 lected  by  the  government?

 Sir,  |  now  come  to  NRIs,  who  pour
 money  over  here.  If  you  go  to  any
 country  and  sit  in  their  car,  you  will  only
 hear  the  Indian  music.  It  is  the  Indian
 music,  Indian  cinema,  which  is  bringing
 their  memory  back  home  and  they  send
 their  money  to  their  parents  and  their
 families.  That  is  how,  we  are  getting  so
 much  of  foreign  exchange.  Then  the
 Government  tells  us  that  you  are  not
 eaming  sufficient  foreign  exchange:  we
 eam  through  films  and  we  eam  through
 so  many  sources.  We  make  many
 Indians  to  invest  their  money  in  India.  We
 make  them  to  send  money  to  their
 families  here.  And  this  is  one  of  the
 important  contributions  that  our  Indian
 cinema  is  doing.

 Sir,  last  but  not  the  16851,  |  would  like
 to  say  to  the  Members  of  this  House  that
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 we  always  remember  cinema  people
 whenever  elections  come.  Everybody  like
 to  drag  the  cinema  people  when  elec-
 tions  come.  We  already  witnessed  that.
 Therefore,  my  request  to  the  Members  of
 this  august  House,  whichever  Party  they
 belong  to,  as  we  ail  stood  together  on
 fertiliser  subsidy,  we  should  fight  together
 for  the  cause  of  the  film  industry  because
 film  industry  is  no  better  and  the  artistes
 belong  to  everybody.  ।  they  have  a  liking
 for  BJP,  they  work  for  BJP;  if  they  have  a
 liking  for  Janata  Dal,  they  work  for  Jana-
 ta  Dal;  if  they  have  a  liking  for  Commun-
 ist  Party,  they  work  for  Communist  Party;
 and  if  they  have  a  liking  for  Congress
 party,  they  work  for  congress  Party.
 Therefore,  it  is  the  duty  of  the  Members
 of  this  House  to  join  hands  with  me  and
 fight  for  the  cause  of  film  industry.

 16.44  hours

 DR.  JAYANTA  RONGPI  (Autonomous
 District):  Sir,  |  rise  to  express  my  total
 disapproval  to  the  Industrial  Policy  of  the
 Government.  Therefore,  |  do  not  support
 the  Demands  for  Grants  of  the  Ministry  of
 industry  which  the  Government  is
 seeking.

 Sir,  the  new  Industrial  Policy  Resolu-
 tion  is  contrary  to  our  national  objective
 and  it  is  quite  opposite  to  what  we  have
 declared  in  the  Preamble  of  our  constitu-
 tion.  |  reiterate  that  it  is  quite  opposition
 to  the  Preamble  of  our  Constition.

 |  did  not  want  to  go  into  the  details  of
 this  debate  in  regards  to  changes  in
 USSR.  But,  one  of  the  hon.  Member  from
 the  Treasury  Benches,  Shri  Mukul!  Bal-
 krishna  Wasnik  has  mentioned  about  the
 developments  in  Soviet  Russia.  He  has
 compared  Glasnost  and  Perestroika  with
 the  present  Industrial  Policy  of  the
 Government  of  India.  It  is  ridiculous  to
 say  that  the  changes  in  the  Soviet  Rus-
 sia  are  compared  with  the  liberalisation
 policy  of  the  Department  of  Industry  of
 the  Government  of  India.  We  must  know
 that  in  the  Soviet  Russia  there  is  a
 definite  and  strong  socialistic  system.
 There  is  Communist  Party  which  have  go
 its  deep  roots  in  each  and  every  village
 of  the  Soviet  Russia.  In  Soviet  Russia
 there  fs  a  strong  socialistic  economy.
 Their  economy,  their  capital,  their  means
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 of  production  are  still  controlled  by  the
 State.  But,  we  are  among  the  semi  feud-
 al,  semi  colonial  countries  which  has  the
 highest  illiteracy  and  unemployment  in
 the  entire  world.  Forty  per  cent  of  our
 peopie  are  living  below  the  poverty  line.
 We  have  housing  problem.  People  are
 still  living  in  the  slums  and  we  cannot
 provide  them  a  decent  housing.  In  this
 context,  |  think  it  is  very  ridiculous  and  it
 is  very  ‘wrong,  if  we  compare  the
 changes  in  the  Soviet  Russia  with  the
 present  liberalisation  policy  of  the
 Goverment  of  India.

 Sir,  the  Government  has  advocated
 that  by  inviting  the  foreign  capital  there
 will  be  more  employment,  there  will  be
 new  technology  and  our  economy  will
 grow.  in  this  connection  |  want  to  bring  to
 the  kind  attention  of  the  hon.  Minister
 about  the  Tea  industry  in  Assam.  Tea
 industry  in  Assam  is  97  per  cent  privately
 owned.  In  the  last  decade  its  cultivation
 is  expanded  by  more  than  10  thousand
 hectares.  But,  if  we  see  the  employment,
 the  employment has  decreased  in  the  tea
 gardens  in  spite  of  increase  in  the  hec-
 tares  of  the  tea  gardens.  Why?  It  is
 because  the  private  houses  are  retrench-
 ing  the  work  forces.  Therefore,  there  is
 shrinkage  of  employment.

 Sir,  |  want  to  say  something  about
 technology.  We  need  a  good  and  modem
 technology.  But.  in  that  case  also  we
 must  be  choosy  and  there  must  be  re-
 strictions.  |  have  read  in  the  newspapers
 that  by  one  of  this  new  technology.  a
 special  type  of  utensils  and  frying  pans
 will  be  manufactured.  so  that  eggs  and
 vegetables  shail  not  stick  to  it  while
 cooking  when  our  people  are  not  getting
 enough  food  to  eat  and  there  are  reports
 of  starvation  deaths.  |  do  not  understand
 why  this  type  of  technology  is  a  priority?  |
 think  it  ४  a  very  wrong  step  that  the
 Government  has  taken.

 Another  dangerous  thing  ७  that  the
 locational  restriction  has  been  lifted.
 What  will  be  its  result?  Many  of  the  hon.
 Members  have  already  pointed  it  out.  We
 have  seen  the  Bhopal  Gas  Tragedy.  The
 industry  of  Union  Carbide  was  situated  in
 Bhopal.  In  westem  countries  or  in  other
 sociakst  countries  this  type  of  hazardous
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 industries  are  never  allowed  क  and
 around  a  locality  where  there  is  concent-
 ration  of  popula-
 tion.  In  spite  of  having  a  little  bit  of
 location  restrictions,  incident  like  Bhopal
 gas  tragedy  has  occurred.  |  am  afraid,
 what  will  happen  when  this  location  re-
 Striction  is  totally  lifted.

 Foreign  capital  is  invited  up  to  51  per
 cent.  -  will  lead  to  what?  ।  will  lead  to
 total  ownership  of  our  industry  into  fore-
 ign  hands.

 Through  you,  Sir,  |  want  to  bring  to  the
 notice  of  the  Government  that  a  self-
 reliant  economy  is  essential  for  our  inde-
 pendent  domestic  policy  as  well  as  for
 our  independent  assertion  in  the  external
 or  the  international  arena.

 In  spite  of  our  so  many  wrong  policies,
 in  domestic  affairs,  in  spite  of  our  pover-
 ty,  in  spite  of  so  many  problems  in  our
 country,  still  India  has  a  prestige  in  the
 irtemational  arena  because  we  could
 assert  in  the  international  arena  with  ours
 special  thrust  on  our  anti-imperialist
 movement.  But  the  foreign  capital  will
 definitely  dictate  terms  in  our  country  as
 we  have  seen  in  other  countries’  where
 multinational  companies,  multinational
 agencies  have  entered,  like  in  so  many
 Latin  American  countries.  Like  in  Sri
 Lanka,  like  in  Pakistan,  they  will  dictate
 terms  as  to  which  way  we  should  go  in
 UNO,  which  way  we  should  take  our  part
 in  the  international  debate.  So,  |  wam  the
 Government  that  whatever  respect  India
 has  in  the  international  arena  in  the
 international  sphere,  by  this  industna!
 policy,  we  will  lose  that.

 1  want  to  bring  to  the  notice  of  the
 Government  that  through  this  new  indust-
 rial  policy,  the  regional  imbalance  would
 increase.  Now  in  the  North-East,  though
 there  is  enough  raw  material  and  there  is
 anormous  potentiality,  but  because  of
 lack  of  infrastructure,  the  pace  of  de-
 velopment  of  industries  is  very  slow  and

 that  has  resulted  in  so  many  social  ten-
 sions  and  sO  many  armed
 insurgencies  in  the  North-East.

 As  |  belong  to  the  North-East, |  want  to
 warn  the  Government  that  because  01
 this  new  industrial  policy,  when  the  loca-

 tion  restriction  has  been  lifted,  the  indus-
 trv  will  concentrate  only  in  those  areas
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 where  there  is  infrastrucure  and  the
 North-East  will  be  neglected  as  it  has
 been  neglected  since  independence.

 Sir,  it  is  already  six  years  that  the
 Government  of  India  agreed  by  way  of
 Assam  Accord  that  there  will  be  a  fourth
 refinery  in  Assam,  that  there  will  be  a
 paper  mill  opened  there  and  there  will  be
 a  gas  crackers  factory.  Already  six  years
 are  over  but  these  are  yet  to  come  into
 existence.  |  doubt  that  this  industrial  poli-
 cy  will  further  aggravate  the  situation.

 |  want  to  bring  to  the  notice  of  the  hon.
 Minister  of  State  for  Industry,  who  is  also
 from  North-East,  that  !  am  _  surprised
 when  the  hon.  Members  of  this  House
 here  are  demanding  that  there  should  be
 industries  in  their  constituency  or  in  their
 area.  ॥  may  sound  very  absurd  but  it  is
 true  that  if  |  advocate  for  an  industry  in
 my  constituency,  next  time  |  may  not  win
 from  that  constituency  because  people
 are  afraid  of  industries.  People  are  afraid

 -  when  there  is  an  industry,  the
 fribal  people  will  lose  their  land  and  in
 that  industry  they  will  not  get  any  em-
 ployment,  they  will  not  get  any  job  oppor-
 tunity.  Their  fear  ts  that  the  industry  will
 bring  pollution  to  the  environment.  They
 will  not  be  able  to  do  their  JHUM  cultiva-

 etables.  |  -
 and  NC  Hill  district  of  Assam  where  the
 majority of  population  is  tribal.

 There  is  one  big  cement  factory  in  a
 place  called  Bokajan.  Because  of  air
 pollution,  45  villages  in  an  area  of  ten  sq.
 kilometres  cannot  grow  any
 now  because  it  is  full  of  cement  dust.
 Therefore,  while  |  vehemently

 oppose this  industrial  policy,  at  the  same time,
 Say  that  if  this  policy  continues, this
 of

 industries  where  there  is  not

 DIVANAM  (Tindivanam):  Sir,  |  am  thank-
 ful  to  you  for  the  opportunity  given  to  me.
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 |  stand  here  to  support  the  Industrial
 Poliay  of  this  Government  and  the  De-
 mands  for  Grants  for  the  Ministry  of
 Industry.  As  regards  the  policy  is  con-
 cemed,  the  industrial  development  de-
 pends  on  the  likely  economic  change
 which  is  likely  to  bring  out  in  the  area
 concemed  as  also  in  the  area  where  the
 industry  is  to  come  up.  This  needs  de-
 tailed  planning  and  de-centralisation  of
 industires—  Rural  development  must  be
 taken  into  consideration  when  the  indus-
 tries  are  to  come  up.  The  employment
 generation  must  be  taken  care  of
 whenever  any  industrial  development  is
 proposed.  That  will  be  the  real  develop-
 ment.  |  find  that  in  many  places  there  are
 some  industries  which  account  for  indust-
 rial  development  in  the  area  but  at  the
 same  time,  do  not  give  enough  empioy-
 ment  and  do  not  generate  enough  em-
 ployment  opportunities.  In  my  own  area
 there  is  the  granite  industry.  Though  it
 requires  a  major  investment,  the  employ-
 ment  generation  of  that  industry  is  very
 little  or  very  small.  The  net  result  is  that
 in  the  map  of  industrial  development,  the
 area  is  shown  as  industnally  developed
 area  but  whereas  the  poverty  of  the  area
 and  the  unemployment  of  the  area  is
 increasing day  by  day  in  spite  of  the
 heavy  investment  in  the  industry.  Care
 must  be  taken  to  see  that  such  industries
 are  established  which  generate  oppor-
 tunities  for  employment.

 There  was  a  policy  which  was  adhered
 to  a  few  years  back.  |  do  not  know  how
 far  it  is  being  implemented or  it  is  being
 remembered  today.  According  to  that,  the
 industrially  backward  districts  were  identi-
 cal,  care  has  to  be  taken  into  considera-
 tion  when  a  new  industry  is  to  be  started.
 New  industries should  be  established
 which  will  give  थ  new  thrust  for  the
 industrially backward  areas.  But  that  poli-
 cy  was  forgotten  now.  It  is  time  that  we
 thank  once  again  on  those  lines  and
 think  of  identifying  the  backward  districts

 if  not  the  entire  district,  at  least  the
 backward  area  and  go  in  for  estabiish-
 ment  of  new  industries.

 As  far  as  the  small  scale  industries  are
 concerned, |  must  bring  to  the  notice  of
 the  Government that  the  maximum  cor-
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 tuption  takes  place  only  in  the  small
 scale  industrial  sector.  When  a  sanction
 is  made  for  a  small  scale  industry  and
 the  person  goes  for  a  loan  for  the  par-
 ticular  industry  which  is  sanctioned,  the
 first  practice  is  that  the  subsidy  amount
 is  taken  away  and  the  other  amount
 alone  is  given  to  him.  The  grant  is  taken
 by  the  man  in  the  financial  institution  or
 the  man  who  identifies  or  helps  the
 person  through  the  Goverment.

 1  find  corruption  at  every  stage.  If  Rs.
 25,000  is  given  as  toan,  at  least  Rs.
 20000  is  taken  away  at  vanous  stages
 by  way  of  corruption  or  by  way  of
 brokerage.  And  then  finally  the  man  who
 is  sanctioned  the  industry  swallows  the
 amount  and  no  industry  comes  up.  After
 two  or  three  years,  the  Government  or
 the  concerned  Department,  or  the  Bank
 or  the  financial  institution  conveniently
 writes  off  the  loan  amount  and  no  indus-
 try  actually  comes  in  that  area.  This  is
 fhow  the  small  industries  sector  is  func-
 tioning  as  regards  the  initial  stages  are
 concemed.

 There  is  NO  ImMonitoring  agency  also.  In

 These  two  people  identify  persons  who
 an  interest in  bringing  out

 the  industry.  They  identify  the  persons
 who  feed  them in  the  lower  ranks  of  the
 financial  institutions.  There is  still  np
 Survey  regarding  how  far  the  sanctioned
 small  industries  have  come  into  exist-
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 done,  but  ultimately  it  truned  out  to  be
 the  units  of  the  monopoly  concerns.  To
 begin  with,  the  spare  parts  production
 units  started  as  a  small  scale  industry
 and  ultimately  today  they  are  in  the
 hands  of  the  monopoly  industrialists,  big-
 ger  industrialists.  So  the  Government
 should  find  out  the  way  to  develop  small
 scale  industries  and  medium  industries
 and  help  the  small  entrepreneurs.

 As  far  as  the  public  sector  units  are
 concenred...

 MR.  CHAIRMAN  (Shri  Ram_  Naik):
 Please  conclude.

 SHRI  K.  RAMAMURTHEE  TIN-
 DIVANAM:  |  want  more  time,  Sir.

 MR.  CHAIRMAN:  There  is  a  long  list
 of  speakers.  So  please  wind  up.

 SHRI  K.  RAMAMURTHEE  _  TIN-
 DIVANAM:  Sir  about  the  public  sector
 units,  |  have  my  own  experience  of  them
 in  my  area,  Neyveli.  ।  at  all  corruption  is
 found  in  any  sphere  of  the  Government,
 it  is  the  maximum  in  the  public  sector
 units.  And  the  public  sector  units  which
 function  in  a  particular  area  are  jealous
 and  they  see  that  no  ancillary  industry
 comes  up  in  that  area  and  in  the  area
 surrounding  it.  |  find  that  in  spite  of  so
 many  years  of  functioning  of  the  Neyveli
 Lignite  Corporation,  the  entire  area
 around  the  Neyveli  project  is  industrially
 a  backward  area.  If  the  Neyveli  Lignite
 Corporation  needs  any  material  to  the
 printed,  they  go  to  Madras  and  they
 choose  a  particular  printing  press  and
 get  it  done  there.  In  the  same  way  for
 each  and  every  requirement  of  the  pub-
 lic  sector  unit,  they  run  hundreds  of
 kilometres,  to  distant  places,  to  place
 the  orders  on  the  people  who  can
 grease  their  hands  or  the  people  in
 whom  they  are  interested.  If  this  is  the
 way  the  public  sector  units  are  allowed
 to  function,  naturally  you  will  not  find
 any  development  in  the  surrounding
 area  and  the  purpose  for  which  they
 were  established  is  defeated.  Not  only
 the  purpose  of  economic  development,
 but  also  of  the  industrial  development
 will  be  defeated  by  these  very  bigger
 units.  Therefore,  the  Government  should
 do  something  to  avoid  all  these  things
 and  the  very  functioning  and  manage-
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 ment  of  the  public  sector  units  needs
 review.

 As  far  as  Tamil  Nadu  is  concerned,  our
 industries  are  slightly  different  in  regard
 to  the  use  of  power.  We  do  not  have  the
 hydro-electric  units.  We  have  only  ther-

 ‘mal  power  units.  For  this  coal  is  the
 biggest  necessity.  Our  biggest  thermal
 unit  is  Mettur,  which  needs  a  high  quality
 coal  which  is  supplied  only  from  Singa-
 reni  and  from  nowhere  else  in  India.  We
 do  not  get  this  regularly  and  the  net
 result  is,  our  thermal  power  units  come  to
 a  standstill  for  a  few  days  in  a  month  and
 for  several  days  in  a  year.  If  this  is  to  be
 overcome,  the  Central  Government  must
 come  forward  to  allow  the  State  Govern-
 ment  of  Tamil  Nadu  to  import  3  lakh
 tonnes  of  buffer  coal  stock  and  this
 requires  foreign  exchange.  Regarding
 this,  the  Government  of  Tamil  Nadu  has
 made  a  strong  recommendation.  |  re-
 quest  the  Government  of  India  to  sym-
 pathetically  consider  it  and  sanction  it  as
 early  as  possible.

 In  Tamil  Nadu,  we  cannot  develop  our
 industries  through  railways  because  ours
 is  mainly  on  the  metre  gauge  sector.  So,
 it  is  the  road  transport  which  is  helping
 us  to  a  great  extent.  In  this  regard,  the
 East  Coast  road  work  must  be  taken  up
 immediately  and  completed  soon.

 Then,  there  are  some  people  who
 prevent  others  from  getting  licences  for
 starting  sugar  industry,  but  at  the  same
 time  they  do  not  go  in  for  establishing  the
 industry  even  after  three  or  four  years.
 The  Government  should  view  it  very
 seriously  and  cancel  their  licences.  Then,
 there  are  some  industrialists  who  conve-
 niently  take  licencnes  and  get  loans  of
 several  crores  of  rupees  from  financial
 institutions  and  after  some  time  they  say
 that  the  project  has  become  sick.  They
 squander  money  like  this  and  this  squan-
 dered  money  should  be  accounted.  The
 man  who  takes  the  licence  and  gets
 financial  aid  lives  in  comfort,  but  he
 squanders  away  the  money  which  he  has
 got  as  loan  from  financial  institutions.
 This  has  become  ०  regular  feature
 among  the  capitalists.  On  the  one  hand
 the  small  scale  industry  is  suffering  and
 on  the  other  hand  several  crores  of
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 rupees  are  being  squandered  by  the
 industrialists  in  a  big  way  in  connivance
 with  the  financial  institutions,  with  the
 Govemment  offiicials  and  others.  This
 must  be  put  an  end  to.

 In  Tamil  Nadu,  there  is  a  need  far  a
 sattelite  port  iA  Ennore  which  is  likely  to
 handle  8  million  tonnes  of  coal  in  a  year.
 It  is  coming  up  in  a  big  way.  This  must
 be  considered  by  the  Government  and
 early  sanction  must  be  given.  The  Tamil
 Nadu  Electricity  Board  is  setting  up
 Cauvery  Offshore  Gas  Utilisation  Project
 which  can  produce  300  MW  of  power,
 but  the  Central  Govemment  has  slowed
 down  ‘its  progress.  So,  |  request  that  the
 Government  must  increase  the  invest-
 ment  on  ONGC  in  Tamil  Nadu  so  that
 this  project  can  be  established  soon.

 Then,  the  Hindustan  Photo  Films  Li-
 mited  has  given  a  proposal  for  cine-
 colour  positive  film  production  ।  at
 Ootacamund.  This  has  not  come  up  so
 far  due  to  various  political  and  other
 considerations.  There  is  also  a  fear  that  it
 may  not  come  up  in  Tamil  Nadu  but  it
 may  go  to  some  other  piace.  There  is
 every  necessity for  this  Unit  to  be  estab-
 blished  at  Ootacamandalam  in  Tamil
 Nadu.  The  claim  of  Ootacamandalam  in
 Tamil  Nadu  for  the  establishment  of  this
 Unit  should  not  be  ignored  by  the  Depart-
 ment  of  Industries.

 The  major  industry  in  Tamil  Nadu  is
 handioom  industry.  The  powerloom  in-
 dustry  is  facing  lot  of  problems.  The
 problems  of  the  powerioom  industry  has
 to  be  sympathetically  considered  by  the
 Central  Governement  because  in  Tamil
 Nadu,  the  State  Government  is  fully  with
 the  handioom  industry  and  the  power-
 loom  industry  is  neglected  one.  In  com-
 parison  with  Maharashtra  and  other
 States,  the  powerloom  sector  in  Tamil
 Nadu  is  suffering  very  much.  The  Central
 Government  must  come  forward  to  safe-
 guard  and  help  the  powerloom  industry  in
 Tamil  Nadu.

 These  are  the  basic  necessities  for  the
 development  of  Tamil  Nadu  which  the
 Central  Government  should  consider.
 With  this  request  |  support  the  De-
 mands  for  Grants  for  the  Ministry  of
 Industry.
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 [Translation]

 Each  of  the  hon.  Members  head  ex-
 press  his  views  in  five  minutes.
 17.10  hrs.

 [MR.  DEPUTY  SPEAKER  in  the  Chair]

 ors  RAM  NIHOR  RAI  (Robberts-

 Gemenda,  ior  Crees  ये  -  Minato
 Industry.  So  |  am  thankful to  you.  India  is
 an  agricultural  country.  Eighty  five  per
 cent  of  the  population  lives  in  villages.

 Hindaico.  Through  .  |  would  like
 say  that  these  are  big  Aluminium  fac-
 tories  wherefrom  Aluminium  is  being  ex-
 ported  in  large  quantities. Through  you,  ।
 would  say  that  the  export  of  aluminium
 should be  stopped,  so  that  Adivasis,
 Harijans,  Girljans  and  backward  people
 may  get  jobs.  |  would  like  to  say  that

 । ।  i  i ul
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 are  very  much  disturbed.  Harijan.
 Adivasis  and  forests  are  destroyed,
 due  to  which  many  killer  diseases  are
 spreading  there.  Unemployed  harijan
 adivasis  are  not  getting  any  jobs.  in
 1954-55,  in  an  area  of  20  kms.  from
 Anpara  Thermal  Power  Station,  poor

 people
 and  all  Harijans  and  Adivasis

 Thereafter  nobody  was
 rehabilitated.  After  the  displacement  of
 those  people  from  there,  Shaktinagar
 Thermal  Power  Station  was  set  '१  and
 adjacent ‘to  that,  Anpara  ‘‘A"’  and  ‘‘B-1"
 were  set  up.  Besides  there  are  coal
 mines  at  Kakri,  Chilka  Dau,  Beena,
 Kharia  and  Dudhi  Chua.  The  condition  of
 the  people  living  there  is  pitiable,  their
 total  development  may  be  done.  We
 have  more  than  enough  stocks  of  elec-
 tricity,  coal  and  stones  for  ail  these  fac-
 tories.  These  are  very  costly  stones.  ॥
 small  industries  may  be  set  up  and  these
 stones  are  utilised  there,  Adivasi  and

 hon.  Minister  for  scrutiny.  The  figure
 estimated by  10-12  industrial  Houses  is
 10  thousand  crores.  The  total  arrears
 may  be  realised  from  all  industrialists.
 There  was  a  time  when  India  was  consi-
 dered  a  golden  sparrow.  Even  now  it  is  a
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 should  be  set  up  in  small  scale  sector.
 Foreign  exchange  worth  crores  of  rupees
 is  earned  and  the  industry  is  in  deplor-
 able  condition.  Mirzapur,  Sonbhadra,
 Bhadohi  and  Madras  are  the  biggest
 carpet  markets  of  the  world.  Today,  their
 condition  is  miserable.  They  have  to
 purchase  yam  from  big  industrialists.
 Cotton  spinning  mills  should  be  set  up  in
 small  -  sector  in  Mirzapur,  Sonbhad-
 ra  and  Bhadohi.  As  per  the  prevailing
 condition  if  we  continue  to  take  foreign
 aid,  the  development  would  stop.  |  would
 like  to  submit  that  this  scheme  should
 also  be  included  in  the  new  industrial
 policy  and  some  provision  should  be
 made  for  the  labourers  working  in  carpet
 Industry  and  also  for  the  small  weaver.
 Medical  and  other  facilities  are  available
 to  Workers  employed  in  big  industries.
 However,  there  is  no  arrangement  of
 medical  and  other  facilities  for  the  weav-
 ers  in  rural  areas  who  work  in  all  condi-
 tions  throughout  the  year.  These  facilities
 should  be  provided  to  them  also.

 People  in  Sonbhadra  area  have  been
 displaced  several  times  and  this  process
 is  still  going  on.  The  hon.  Minister  says
 that  no  space  is  available  to  re-habilitate
 those  people.  ॥  has  been  written  in  Pt.
 Deen  Dayal  Upadhyaya’s  book  on  mono-
 psychism  that  a  country  can  develop  only
 when  the  villages  of  the  country  develop.
 lf  industries  are  set  up  in  small  scale
 sector  it  would  increase  the  output  and
 you  will  find  that  villages  may  prove  a
 major  medium  to  prosperity  rather  than
 cities.  A  number  of  people  were  dis-
 placed  in  Sonbhadra.  Power  stations  and
 mines  have  been  set  up  there  but  no
 place  has  been  provided  to

 rehabilitate

 oo  thos  A.  Thermal  Power  Station is
 Being  installed  at  Biapar  which  the  rose
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 Minister  visited  last  month.  The  contract
 of  this  power  station  was  given  to  an
 English  Company,  though  initially,  it  was
 to  be  given  to  BHEL.  There  is  a  world  of
 difference  between  input  and  output
 prices  there.  BHEL  had  given  an  assur-
 ance  to  provide  to  the  product  manufac-
 tured  there  at  cheaper  rate.  But  even
 then  the  contract  was  given  to  that  Engl-
 ish  Company.  Heavy  _  transportation
 charges  have  to  be  borne  by  the  Govem-
 ment  to  transport  the  goods  manufac-
 tured  by  the  company  in  England.  ।  the
 Government  follows  such  policy  certainly
 we  will  have  to  suffer,  gold  will  have  to
 be  mortgaged, we  will  have  to  beg  from
 door  to  door  and  it  will  be  a  matter  of
 shame  for  India.  Therefore,  if  small  in

 place  of  big  industries  are  set  up  particu-
 lary  in  Sonbhadra  and  Bijapur  it  would
 be  very  beneficial.  Tendu  leaves,  stones

 can  be  set  up.  The  poor  people  in  our
 district  do  the  heavy  work  of  breaking
 stones  but  remuneration is  not  paid  to
 them  accordingly.  Therefore,  the  work
 should be  handed  over  to  small  sector
 and  labourers  should  be  exempted  from
 income-tax,  sales-tax  etc.  Our  farmers
 have  to  face  attachment  if  they  fail  to  pay
 a  loan  of  merely  one  hundred  rupees  but
 no  action  is  taken  against  big  industries
 even  when  their  dues  are  worth  crores  of
 rupees.

 There  are  no  rules  and  regulations for
 them.  The  previous  Government had  as-
 sured  to  waive  off  loans  of  about  Rs.
 10,000  crores  and  had  waived  of  about
 1000  crores  of  rupees  loans  but  the  rest
 of  the  work  could  not  be  accomplished.
 Will  this  Government  waive  off  the  loans
 of  poor  farmers?  Certainly,  Government
 would  like  to  take  such  action  as  there  is
 no  provision to  so.  Therefore, |  oppose
 this  Industrial  policy.  |  would  suggest the
 hon.  Minister  of  Industries  to  set  up
 Carpet  factories  there  in  small  scale  sec-
 tor.  Hindalco  Aluminium  Factory,  which
 supplies its  produce  to  Punjab,  Delhi  and
 Haryana  and  also  to  foreign  countries
 should  also  be  set  up  in  smail  scale
 sector  to  generate  job  opportunities  to
 lakhs  of  people  who  are  unemployed  and
 starving.  Moreover,  training  centres
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 up  there  they  would  not  be  ruined.

 to  the  hon.  Minister  to  set  up  industries
 there  also.

 Mr.  Deputy  Speaker,  Sir  Thermal  Pow-
 er  Stations  are  there,  |  would  not  like  to
 mention  their  names.  They  have  been  a
 major  source  of  electric  and  coal  supply
 to  the  whole  country,  even  to  Nepal.  But
 there  is  darkness  in  Mirzapur  and  Son-
 bhadra.  Though  the  Minister  to  Power
 and  Energy,  who  belongs  to  the  adjoining
 area,  is  not  bothered  about  it.  He  is

 elected  to  Lok  Sabha,  |  थ  very  much
 If  there  is  proposal for  increase

 in  TA,  D.A  etc.  Members  would  immedi-

 ह
 है
 हट

 हैं
 ।

 ।

 -

 al

 ne

 -

 ।

 ह

 -

 55३ 1131:

 AUGUST  22,  1991  Demands  For  Grants  356
 (General)  1991-92

 last  3-4  years  but  no  action  has  been
 taken  against them  so  far.  Had  there
 been  fair  dealing  their  power  supply
 would  have  been  stopped.  Therefore  my
 submission  is  that  big  industries  should
 be  converted  into  smaller  units  and  more
 employment  should  be  generated.  At  pre-
 sent  there  are  about  100-200  capitalists
 in  the  country  against  whom  dues  worth
 crores  of  rupees  are  outstanding.  About
 30-40  thousands  of  workers  are  on  the
 verge  of  starvation  there  and  factories  on
 the  verge  of  closure.  My  submission  is
 that  BJP  is  in  power  there  and  Congress
 at  Centre.  The  three  cement  factories  at
 Dala,  Churk,  Kamarhar  have  been  closed
 and  thousands  of  labourers  working  there
 are  starving.  The  former  Chief  Minister  of
 the  State  has  also  pleaded  and  ।  also
 repeat  the  same  that  interests  of  the
 workers  should  not  be  made  to  suffer
 because  of  political  rivalry.  These  fac-
 tories  should  be  re-opened.  The  labour-
 ers  are  ready  to  participate  in  the  man-
 agement.  The  policy  adopted  by  Janata
 Dal  providing  for  workers’  participate  in
 the  management,  should  be  im-
 plemented.  The  workers  have  more
 funds  than  the  amount  at  which  the
 factory  has  been  sold  to  Dalmia  etc.  if

 the  said  policy  of  Janta  Dal  is  का-
 plemented,  those  factories  would  certain-
 ly  run  in  profit.

 Several  times  |  have  given  notice
 under  rule  193  but  my  notice  was  disal-
 towed.  |  would  like  to  submit  that  the
 Goverment  should  enquire  into  the  ac-

 were  responsible  for  the  loss.  Our  Minis-
 ters  dance  to  their  tune.  The  Government
 should  order  an  enquiry  into  the  whole
 matter.
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 him,  instead  it  was  given  on  contract
 about  Rs.  4  lakhs,  and  the  time

 allotted  for  it  was  six  months.  It  was  not
 done  within  the  stipulated  period. But  it
 was  not  entrusted  to  that  worker  because
 the  Government cannot  afford  to  promote

 person.  This  is  the  condition  of  our

 as

 this  Industrial  Policy,  through

 Mr.  Deputy  Speaker  Sir,  while
 supporting  the  demands  for  grants  of  the
 Ministry  of  Industry,  |  would  like  to  men-
 tion  a  few  points.  Our  country  is  facing
 financial  crisis.  A  large  number  of  our
 people  are  working  in  foreign  countries
 who  might  be  interested  to  establish
 industries  in  this  country.  They  should  be
 encouraged  to  do  so.  The  foreign  ex-
 change  that  they  are  earning  will  be
 utilised  in  our  country  for  the  establish-
 ment  of  industries.  But  multi-nationals
 should  be  discouraged  in  the  future  inter-
 est  and  safeguard  of  our  country.

 Secondly,  more  of  agro-based  indus-
 tries  should  be  encouraged  since  our
 country  is  essentially  an  agricultural
 country.  Besides,  more  small  scale  in-
 dustries  should  be  set  up  in  the  rural
 areas  to  give  employment  to  our  rural

 FRIDA  TOPNO  (Sundar-

 (General)  1991-92

 not  a  single  industry,  in  spite  of  mineral
 resources  plentily  available.  So,  my  sub-
 mission  to  this  House,  through
 you,  Sir,  is  that  this  tribal  dominated sub-
 division  is  being  neglected  both  educa-
 -

 and  economically.  People  are
 mostly  dependant  on  agriculture for  their
 livelihood  which  is  not  sufficient.  Moreov-
 er  that  area  is  mainly  dependant  on rains.  Adequate  irrigation  facility  is  not
 available  in  the  sub-division.  Hence,
 there  is  no  possibility of  sound  crop.  Poor
 people  sit  idle  for  about  six  months.  An
 industry  is  urgently  required  to  be  estab-
 lished  in  that  area.  So,  |  request  the
 Government,  through  you,  Sir,  to  estabi-
 ish  two  sponge  iron  factories  in  Bonai
 and  Gurundia,  to  improve the  lot  of  the

 oe

 hare  wt  bw  -  ।  o
 raw-materials and  disciplined  man-power
 will  also  be  plentity  available  which  will
 create  job  avenues  to  the  unemployed
 youths

 With  these  words  |  conclude  my
 speech  and  |  thank  you  very  much  for
 having  given  me  time  to  speak.

 SHRI  VIJAY-  NAVAL  PATIL  (Eran-
 dol):  Mr.  Deputy  Speaker,  Sir, |  rise  to
 support  the  Demands  for  Grants  of  the
 Ministry of  Industry.

 We  know  that  since  -  the

 corned,  ।  his  got  ts  own  dangers,  be-
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 gard  and  this  should  be  kept  open  so
 that  there  may  be  a  healthy  competition.

 Now,  due  to  constraint  of  time  |  would

 stop  here  by  saying  one  point  with  re-
 gard  to  भ।  constituency  because  |  con-
 not  forget  my  constituency  even  though
 it  is  6  0'  01000.

 MR.  DEPUTY  SPEAKER:  600
 o’Clock  is  a  very  precious  time.  You  can
 remember  your  Constituency.

 SHRI  P.C.  THOMAS :  My  constituen-
 cy,  Mavattupuzha,  as  my  friend  re-
 minded  me,  is  a  backward  area  as  far
 as  industry  is  concemed.  There  is  not
 even  a  single  industry  in  many  rural
 parts  of  my  constituency.  Mavattupuzha
 is  the  name  of  my  constituency  and  it  is
 a  place  where  pineapple  is  grown  in
 large  number.  As  my  hon.  friend,  Shri
 Kurien  knows,  if  you  pass  through  the
 road  in  Mavattupuzha  you  will  find
 heaps  of  pineapples.  But  the  poor  far-
 mers  who  are  producing  these  pineapp-
 les  are  now  finding  it  difficult  to  produce
 them  because  they  are  not  having  any
 facility  to  store  them.  They  don't  have
 any  facility  to  make  the  proper  use  of
 these  pineapples.  So,  |  aoe०  that  a
 food  processing  industry  which  will  give
 boost  to  the  pineapple  cultivation  should
 be  started  in  Mavattupuzha  constituency
 in  Kerala.

 |  would  like  to  say  that  some  aid  was
 promised  by  European  Economic  Com-
 munity,  EEC.
 18.00  hrs.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PARLIAMENTARY
 AFFAIRS  AND  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  (SHRI  RAN-
 GARAJAN  KUMARAMANGALAM):  Mr.
 Deputy  Speaker,  Sir,  we  will  have  to
 extend  the  time  of  the  House.  Could  |
 request  for  the  extension  of  time  by  15
 minutes  so  that  the  Members  could
 complete  their  speeches?

 MR.  DEPUTY  SPEAKER:  Is  it  the
 pleasure  of  the  House  that  the  time  of
 the  House  may  be  extended  by  fifteen
 minutes?

 SEVERAL  HON.  MEMBERS:  Yes.

 (General)  1991-92

 MR.  DEPUTY  SPEAKER:  The  time  of
 the  House  is  extended  by  fifteen
 minutes.

 SHRI  NIRMAL  KANTI  CHATTERJEE
 (Dum-Dum):  Let  us  continue  tomorrow.

 SHRI  RANGARAJAN  KUMARAMAN-
 GALAM:  There  is  one  Member  who
 wants  to  go  for  Onam  tomorrow.  That  is
 the  point.

 MR.  DEPUTY  SPEAKER:  Okay  Shri
 Thomas,  you  may  continue  now.

 SHRI  P.  C.  THOMAS:  So,  |  ao०
 that  the  Ministry  should  make  an  earnest
 endeavour  to  start  an  industry  for  food
 processing  in  my  constituency.  |  would
 also  say  that  this  will  also  be  exported
 so  that  there  is  a  chance  of  getting  a
 very  large  foreign  exchange.

 PROF.  K.  V.  THOMAS  (Emakulam):
 Sir,  |  will  not  take  much  time.  |  am
 confining  to  the  problems  faced  by  my
 tiny  State  Kerala.  For  the  first  time,  we
 have  got  a  representative  in  the  Central
 Cabinet,  who  is  looking  after  the  indus-
 try.  |  thought,  that  |  will  bring  to  the
 notice  of  the  House  and  the  Hon.  Minis-
 ter  the  problems  of  my  State  so  that  we
 can  get  some  help  from  the  Government
 of  India.  Hon.  Minister  also  knows  about
 our  problems.

 Sir,  it  is  unfortunate  that  the  industrial
 growth  in  this  country  is  confined  to
 certain  States  and  to  certain  centres.  In
 1959,  the  Central  investment  in  Kerala
 was  3.6  per  cent  and  now  it  has  come
 down  to  1.2  per  cent.  Kerala is  one  of
 the  States  where  educated  unemploy-
 ment  is  soaring  very  high.  So,  |  would
 like  to  make  certain  suggestions  in  this
 regard.  Kerala  is  producing  about  90  per
 cent  of  the  natural  rubber.  But  we  have
 got  only  two  tyre  industries. -  large
 Quantity  of  rubber  which  is  produced  in
 Kerala  is  marketed  elsewhere,  rubber
 products  are  manufactured  elsewhere
 and  again  they  are  brought  back  to
 Kerala.  So,  the  Government  of  India
 should  take  adequate  steps  in  order  to
 see  that  the  industries  which  are  con-
 nected  with  rubber  should  be  started  in
 Kerala.

 Kerala  is  the  pioneer  in  agriculture,
 fish  processing  and  fish  exports.  Our
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 were  doing  the  same  thing  in  a  benami
 way.  Now,  there  is  no  benami.  But  still

 also  in  this  field.  So,  unless  some  protec-
 tion  is  given  to  the  small  units  for  man-
 afacturing  rubber,  they  will  be  finished.
 So,  Goverment  should  take  adequate
 measures  to  protect  them.

 Look  at  the  small  private  limited  com-
 panies.  If  our  present  excise  duty,
 income  tax  and  wealth  tax  structure  is
 not  property  monitored,  many  of  these
 small  private  sector  companies  which  are
 making  profit  will  be  finished.  Dividend  is
 given  to  the  shareholders.  After  giving
 income  tax  and  after  giving  wealth  tax,
 they  will  not  get  anything  in  their  pockets.
 So,  the  present  excise  duty  structure,

 -
 as

 3  FI  Q  z
 न

 é

 gg

 off

 Ge

 ली

 z

 lela
 fap ae



 369  Demands  For  Grants  SRAVANA  31,  1913  (SAKA)  Demands  For  Grants  370

 (General)  1991-92

 The  Hindustan  Insecticide  Company  is

 one  of  the  few  companies in  the  public
 sector  which  is  making  profit.  There  are
 proposals  to  expand  this  unit  at  Punalur.
 The  Government  should  take  up  speedy
 implementation  of  this  project.

 Prof.  P.J.  Kurien  knows  that  the
 Hindustan  Paper  Corporation  is  one  of
 the  few  units  which  is  making  profit.  The
 Punalur  Paper  Industry  has  been  closed
 for  more  than  one  year.  We  should  take
 steps  so  that  this  Punalur  Paper  Industry
 should  be  revived.  One  of  the  units  of  the
 HPC  can  come  in  a  big  way  to  help  the
 revival  of  the  Punalur  Paper  Industry.

 Sir,  there  was  a  proposal  to  have  a
 Southern  gas  grid,  that  is,  gas  from  the
 Bombay  High  taken  through  Goa  and
 Karnataka  can  go  to  up  to  Cochin.  It  can
 help  the  Southern  States  in  two  ways.

 SHRI  RANGARAJAN  KUMARAMAN-
 GALAM:  Why  only  up  to  Cochin?

 PROF.  K.V.  THOMAS:  Only  up  to  that
 place;  if  it  is  needed  it  can  go  upto
 Trivandrum.  “  this  grid  is  implemented.
 then  it  can  give  cooking  gas  to  our
 households.

 Secondly,  there  are  a  large  number  of
 petro-chemical  industries  in  Kerala.  Also,
 in  Kerala,  the  electric  supply  is  depen-
 dant  only  on  hydro-electric  projects.  If
 this  grid  can  be  implemented,  we  can
 have  a  gas-based  thermal  power  station
 in  Kerala.  This  should  be  seriously  consi-
 dered  by  the  Government  of  india.

 Regarding  the  Coehin  Shipping  Yard  in
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 shipping  line  and  the  Shipping  Yard
 should  be  given  the  administrative  cost
 as  weil  as  the  cost  of  construction.  If  this
 can  be  done,  then  only  the  Ship  Yard  will
 be  saved  and  the  Government  should
 take  serious  consideration  of  this.

 Coming  to  foreign  technology,  very
 often  it  has  been  decided  that  foreign
 technology  should  always  be  welcomed
 and  encouraged.  We  should  be  selective
 in  this.

 For  example,  there  is  one  company,
 the  Toshiba  Anand  Batteries,  which  has
 been  functioning  in  my  constituency  for
 the  last  25  years.  ॥  is  going  to  be  under
 lock-out  from  tomorrow  onwards.  For  the
 first  15  years  it  was  making  a  huge  profit.
 Just  five  years  back  foreign  technology
 was  imported  from  Japan  and  it  has
 completely  failed.  In  that  factory,  they
 manufacture  torch  batteries.  This  foreign
 technology  completely  failed  and  Rs.  10
 crores  were  again  pumped  but  of  no  use.
 It  is  going  to  be  under  a

 So,  my  request  is  that  we  have  to  be
 very  selective  and  careful  in  selecting
 foreign  technology.  Otherwise,  it  is  cost-
 ing  us  lot  of  money.

 SHRI  ६.  AHAMED  (Manjeni):  Is  क  be-
 cause  of  the  technology  or  any  other
 mismanagement?

 PROF.  K.V.  THOMAS:  It  was  due  to
 the  foreign  technology  only.  The  Com-
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 making  a  wrong  statement.  Do  you
 know  that  the  Hon.  Minister  has  made  a
 Press  statement  that  a  new  growth
 centre  will  be  started  in  his  consti-
 tuency?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INDUSTRY  (PROF:  P.J.
 KURIEN):  Sir,  |  am.  sorry.  |  have  not
 made  such  a  statement.  |  will  clarify
 what  it  is,  (interruption)

 SHRI  P.C.  CHACKO:  It  is  a  good
 decision.  |  am  welcoming  that  decision.

 PROF.  P.J.  KURIEN:  |  do  not  want
 the  Hon.  Member  to  welcome  it.  |  have
 not  made  such  a  statement.  (/nferrup-
 tions)  You  should  not  allow  this,  Sir.

 SHRI  E.  AHAMED:  Coming  back  to
 the  growth  centres,  |  may  be  permitted
 to  say  that  the  decision  has  been  taken
 by  the  Government as  far  back  as  in
 1985  or  1986  but  it  has  been  im-
 plemented  only  now.  It  happened  to  be

 in  Alleppey  which  happens
 to

 be  the of  the  Minister;  it  is  not
 because  of  the  Minister.

 MR.  DEPUTY-SPEAKER:  He  is  com-
 plimenting  you.

 PROF.  P.J.  KURIEN:  |  do  not  want
 such  compliments.
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 PROF.  K.V.  THOMAS:  Sir,  coming
 back  to  the  growth  centre,  if  it  is  500
 acres  of  land,  states  like  Kerala  cannot
 provide  that  much  land.  -  can  be  50
 acres  or  30  acres.  ।  there  is  one  growth
 centre  of  500  acres,  in  small  states  like
 Kerala,  North  Eastern  States  it  can  be
 divided  into  small  centres  of  50  acres  or
 30  acres  or  25  acres.  So,  this  proposal
 also  should  be  looked  into..

 With  these  words,  |  support  the  De-
 mands  for  Grants  of  the  Ministry  of  In-
 dustry.
 [Translation]

 SHRI  RAM  KAPSE  (Thane):  Mr.  De-
 puty  Speaker,  Sir,  the  Government  prop-
 ose  to  bring  about  a  change  in  the
 Industrial  Policy  being  adopted  since  in-
 dependence.  More  and  more  restrictions
 were  imposed  in  the  previous  Industrial
 Policy.
 [English]

 MR.  DEPUTY-SPEAKER:  You  can
 continue  tomorrow.

 The  House  stands  adjourned  to  meet
 again  tomorrow  at  11  A.M.
 18.17  hrs.

 The  Lok  Sabha  then  aojourned  (॥
 Eleven  of  the  Clock  on  Friday,  August
 23,  1991/Bhaora  1,  1913  (Saka)


